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Demanp No. 19—Starz or -
CREXRY

“That & sum not exceeding
Rs. 2,52,13000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the Slst day of March, 1960, in
respect of ‘State of Pondicherry’.”

DeaaNd No. 20—MIECELLANROUS
EXPENDITURE UNDER THE MINTSTRY OF
EXTERNAL AFFAIRS

“That a sum not exceeding
Rs, 4,290,000 be granted to the
President to complete the sum
ARsanEaTy 40 defizyy e, asges,
which will come in course of
payment during the year ending
the 81st day of March, 1960, in
respect of ‘Miscellaneous Expen-
diture under the Ministry of
External A%airs’"

Demanp No. 111—Carrrar OuTtiay or
TEE MINISTRY OF EXTERNAL Arrams

“That a sum not exceeding
Rs. 62,63,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1960, in
respect of ‘Capital Outlay of the
Ministry of External Affaurs’”

Ministry of Education

Mr., Speaker: The House will now
take up discussion and voting on
Demand Nos, 18, 14, 15 and 110
relating to the Ministry of Education
for which five hours have been allot-
ted.

Hon. Members desirous of moving
cut motions may kindly hand over
at the Table, within 1§ minutes, the
number of the selected cut motions
1 shall treat them as moved if the
Members 1n whose names those cut
motions stand are present in the
House and the motiong are otherwise
in order.

General Budgst—  MARCH 17, 3608 Demands for Grants 6696

DemanDd No. 14—EdUcaTioN
Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 28,54,02,000 be granted to the
President to complete the sum
necessaxyy, to. Asfray, the. ~harrge.
which will come in course of pay-
ment during the year ending the
31st day of March, 1980, in respect
of ‘Education’.”

peMaNDd No  15—MISCELLANEOUS Ds-
PARTMENTS AND OTHER EXPENDITURE
UNDER THE MiNisTRY or EducAaTion

Mr. Speaker: Motion moved:

“That a sum nqt exceeding
Rs. 2,16,60,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1960, in respect
of ‘Miscellaneous Departments and
other Expenditure under the Min-
istey of Education’.”

pEMAND No. 110—CAPITAL OUTIAY OF
B MINusTRY OF EDUCATION

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 63,84,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1960, in respect
of ‘Capital Outlay of the Ministry
of Education’.”

Mr. Speaker: Seth Govind Das.
jy the seniormost Member in
gouse today.

He
the
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Shri Vasudevan Nalr (Thiruvella):

Mr. Deputy-Speaker, Sir, while exa-

mining the Demands for the Ministry
of Education, it is only proper that
the general situstion in the field of
Education is taken into consideration.

Now, Sir, right from the advent of
freedom we were aiming at achieving
a new system of education—to put it
in the words of the Government
spokesmen and to put it in the words
of the hon. Prime Minister himself—
to achieve national democratic educa-
tion. Now, in that direction, I do not
say that we have failed but that we
have achieved a bit. But achievements
here are not at all satisfactory. I do
not deny the fact that we have made
some slight progress in increasing the
number of schools and in increasing
the number of institutions of all kinds
right from the elementary upto the
university stage. We have also made
some progress in increasing the num-
ber of students attending our educa-
tional institutions. 1 am not going
into the details.

So far as the amount spent on Edu-
cation is concerned, we find that in
1947-48, the amount spent was very
meagre. Now we are spending more.
But in spite of these achievements we
are all aware that the stipulation pro-
vided in the Constitution of our coun~
try is not yet achieved,

I would like to remind the House
that Article 45 of our Constitution has
stipulated the introduction of free and
compulsory education for all the
children between the ages of six and
fourteen within ten years. They
ought to have achieved this target in
1960. But it was made clear even
last time when this subject was dis-
cussed in this House that we will aot
be able to achieve that. And now,
the reports indicate that the Planning
Commission and the Ministry hope to
achieve this target not in respect of
six to fourteen years, but in respect
of six to eleven years by the end of
the Third Five Year Plan. Nothing
isuidaboutfbeumtdatemm/
children between the ages of six
fourteen.
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It is true that during the last ten
years the amounts spent on this
account have also increased very
muwch. We are spending more and
more; but, in spite of these achieve-
ments. however limited they may be,
1 cannot just accept the position that
we have proceeded very much on the
way to democratisation of education
In one respect at least my complaint
18 that the Government, have failed
to look into that matter Jiovern-
rmaent have failed to take into con-
sideration the present discontent and
digsatisfaction existing on a large
scale among our teaching and student
community. Have Government takern
pamns to seriousjy analyse the reasons
for the deep-seated dissatisfaction
among the teaching comm 'nity and
student community in general? It is
very easy to blame. It is very easy
to say that somebody outside the
institutions is trying to create trouble
and that ig the resson for this dis-
content and dissatisfaction. But that
explanation does not take us any-
where. What is the position as far
as our teaching community is concern-
ed? Of course, there were certain
attempts to increase their emolu-
ments. But wherever that has taken
Place, I should say it hag taken place
as a result of a lot of sacrifice on the
part of the teaching community. In

places, they had to organise
emselves. They haa to take to some
of agitations. There was no
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attempt on the part of those in autho-
rity to go to the teaching community,
10 mix with them, to understand their
problems and to do everything possi-
ble to golve them. My complaint is
that even today we are having =
bureaucratic approach to the whole
problem. That popular democratic
approach which 18 very essential for
the building up of a new nationat
education is lacking throughout the
country. I am not blaming the Cen-
tral Government alone. But the
Central Government have got the
supreme responsibility of calling
together the representatives of the
States and in making attempts to
tackle this problem.

Now, right under the nose of the
Government, we all know that there
is a lot of controversy going omn
between the teachers in Delhi and
Government. Even very recently, we
were reading in the papers the com-
plaints put forth by the organisation
of the Delhi teachers. They were
complaining that many of the assur-
ances given by Government were not
fulfilled by them in time, and the
teachers had to propose some kind
of agitation to achieve even those wvery
things promised by Government. This
attitude has to change

In this respect, I can give ycu an
instance as far as our State 15 con-
cerned. There also the same problem
1s there. In spite of the best efforts of
the Government to increase the sala-
ries of teachers, the teachers were not
happy. Naturally you cannot satisfy
everyone just by paying alone. You
should understand the position. What
1s the overall position? The Kerala
Government during the last two years
spent something Rs. 2 crores for
mcreasing the salaries of teachers.
But even after that, there was a lot
of discontent. Then what did the
Government do? The Government
decided to call conferences of teachers
in every district and taluk. The
Minister himself is attending these
conferences The District Educational
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Officer, the Assgistant Educational
Officer, the Education Director and all
those officers are making it a point
to attend these conferences. There
is so much mixing and mingling
between the ordinary teachers and
the officials and up to the Minister,
so that as a result of these conferences
and mutual discussions, misunder-
standings are very much cleared up.
That kind of approach to the teachers,
to the students, at least to the Univer-
sity students who are sufficiently
grown up, who can understand things
—and you cannot set right things by
blaming them alone—that kind of
approach is lacking. That is my com-
plaint against the Ministry.

We saw a typical example of this
kind of bureaucratic approach in the
affairs of Banaras Hindu University.
I do not want to go into a detailed
post-mortem of all those things that
happened in the Banaras University
at this time. I had the privilege to
be there two weeks back in connec-
tion with a social function of the
Kerala students there. Now. anyon:z
can feel proud of that institution.
Perhaps we do not have an institu-
tion of that kind in any part of India.
But now what is the situation? I
would also urge the Minister to look
at the problem from that angle. Let
us not go into the old incidents. The
present situation, ag far as I could
gather from my personal experience,
is that there is a lot of bitterness,
misunderstanding and enmity be-
tween the various sections of students,
between the various sections of the
teaching staff and between the autho-
rities who are managing the affaire
of the University and the students
now. This is the result of all those
steps that were taken by this Govern-
ment and by the Committee that was
appointed. This is the net resuit of
that. That is what I am pointing out.
How has such a situation come about?
‘We should seriously look at the pro-
blem from this point of view and try
to improve the situation bv new
gestures.

1 pass on to some other peints which:
may not be very serfous and of ® a
fundamental charscter. The question’
of comipulsory national service &
there. For the last few years, there
is a lot of talk about this question of
national service as far as students are
concerned. The difficulty even today,
after 8 years of planning, sccording
to me, is that there is not that amount
of close co-ordination between our
educational system and the develop-
ments taking place in our country. I
should say that the student com-
munity are almost kept in a cage.
That mentality is there. They do net
have that kind of understanding and
sppreciation of the momenious
changes taking place in the country.
What are we to do for that? How
are we to create a new situation in
which the students and teachers, ali
the elements in the educational fleld,
feel that they are part and parcel of
the new developments taking place in
this country. And I hope that the
scheme of this national service for
students who come out of the Uni-
versities and schools also, if possible
for a period of one year or two years,
will help very much the future
generation of our country to under-
stand and appreciate the new direc-
tion in which the country iz moving.
That is very essential, if we want to
build that kind of new sociely that
is in our vision.

There are proposals that it shouid
be voluntary. Some people say it
should be compulsory. Even today,
I remember a famous economist
speaking to MPs in the Central Hall
last year. He was from Norway or
some other Scandinavian country—I
forget exactly the country. He was
recommending to our Governmert
and to the Prime Minister, who was
present at the time, the compu'sory
national service which his country is
experimenting with for students for
the last 530 mdny years. He was
recommending it to our country. I
should think we should tske some
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decigion on this matter. I will go to
the extent of heving compuisory
netional service for our students after
their educstion for at least a period
<f ons year.

Mr. Deputy-Speaker: He was from
Sweden.

Dr, Krishnaswamd (Chingleput):
Dr, Myrdal.

8hri Vasudevam Nair: There is
snother very imporfant scheme which
the Government have adopted I do
not know whether it has succeeded
in full, and whether there 13 the
necessary enthusiassn about it. I am
referring to the national discipline
ascheme There is an alloiment of
Rs 20 lakhs for tye national discip-
ne scheme in the new budget Last
year, I think it was Rs 16 lakhs, but
we could not spend the whole amount.
1 would urge upon the Government to
take up this National Disciphne Sche-
me more earnestly As & matter of
fact, a very small amount was set
apeart for this scheme during the Second
Five Year Plan 1 think 1t was
something like Rs 50 lakhs which is
Teally a meagre swh 1Ur soth B \nrge
scheme which will really help our
country in more than one way. It
will disophne the future generation.
Not only that, 1t will really contribute
very much to the public health of our
nation, to the public health of our
commng generation

Various foreign dignitaries like the
Chinese Prime Minister, the King of
Afghanistan and many other people,
when they were here, had chances to
see some of the performances by our
boys and girls and they were all so
mmpressed with it

This scheme 15 put into effect only
n certain chosen centres in some
States As a matter of fact, in no
State 1n the south, a8 far as I can see,
has this scheme been put into practice
1 would request GOvErnmeEn: ‘o Anke
it up more seriously and not to have
some kind of stepmotherly attitude

408 LSD~3
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towards this { scheme and to allot
some more money for thif scheme.
Government may plead that after the
re-appraisal of the Plan, the Educa-
tion Department has suftered a2 lot,
and a part of our allotment Was cut
down. But, now, I would ask the
Government to make a kind of re-
aAMocation ol funds 30 thal YFG UMD
remove the funds that have Japsed in
some other departments at least to
such schémes where they can make
use of the funds

I come directly to that point of
lapse Government itself has admut-
ted that m several departments large
amounts lapsed during the last year.
For example, Central asustance to
States, Rx 164 47 lakhs, direct grants
by Union Government, R5 10581
lakhs, National Discipline Scheme
iself, a lapse of a large amount;
audio-visual schemes and schemes for
youth welfare, sporta and Phywcal
education

We had a discussion some time ago
in this House on sports and the
picture is that even the meafre grants
that are set apart for the development
of sports schemes are lapsmé&

Similarly, the grant evep lor the
National Archives—a part of 1t, the
provision for ch idren’s museum and
the provision for Naticnal Extension
Centres the Social Welfare Board—all
these large amounts are besng lapsed.
Government should go 'nto this
question seriously and find out the
reasons for this kind of lapse of large
amounts 1n the fleld of education.

The Planning Commission can very
well tell the Education Mimstry:
Why should we give you more money
when the amounts that we sre already
advancing to you are not being spent?
So, the Education Mimstry should not
give any ground for the Plannmng
Commussion to deny more funds for it.

The Swle Govermnenn Wwd Ao
Universities can fulfil their new res-
ponmibilities only with the fiberal help
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question of igcreasing the salaries of
the teachers 1s very closely hnked
with this problem I know, in many
States, the State Governments do not
go in for increasing the salaries of the
teachers because they are afraid that
after the Second Five Year Plan they
will have to bear the entire responsi-
bility The present arrangement 1s
that the Central Government will give
50 per cent of the increments, but
they will give that 50 per cent only
up to the end of the Second Five
Year Plan So, when the State takes
any step to increase the salary—say
by Rs 10 of a teacher—then i1t will
have to bear the entire responsibility
after the end of the Second Five Year
Plan,

We are now formulating the Third
Five Year Plan [ would request the
Education Ministry to take up this
1ssue with the Planming Commission
and see that, at least for the full 5
years of the Third Plan, this contri-
bution from the Central Government
will be given to the States so that
many of the State Governments which
are not now making use of the gesture
from the Central Government may
make use of that Here also large
amounts are lapsing because the State
Governments are not m a position to
make use of the help from the Cen-
tral Government

Now, there 1s the question of basic
education In this fleld also. even
today, there is a lot of confusion and
controversy Fortunately or unfortu-
nately, in this controversy, our Gov-
ernment 1s very much in the picture—
I mean the State Government of
Kerala

There was some conference in
Kerala some time ago And, I would
like to know from the hon Minister
whether the Government of India
agrees to the proposal of the Kerala
Government that they should be
allowed to have a pattern that suts
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the interests of the boys and girly of
that State I hope the amendment
proposed by the Kerala Government
1s not fundamentally divergent from
the basic scheme that the Govern-
ment of India has evolved The only
thing 1s that the Kerala Government
feels that we cannot have a uniform
pattern for the wholé of India They
want to have some slight changes and@
I hope they will be allowed to pro-
ceed with their schemes in this field

There are only one or two minor
items to which I would like to refer
One 1s the question of noon-feeding
of children in the primary schools If
you want to achieve the aim of free
and ,universal compulsory education
for the children between the ages of
6 and 11, at least by the end of the
Third Five Year Plan, as proposed by
the Planning Commission and the
Education Ministry, you have to take
up this question very seriously

Even if you increase the number
of schools and the other facilities for
going to schools, 1n many districts in
manv States, poor parents are not
able to send their children to schools

In many areas the position is that
these children from the ages of ¢ to
11 have to go with their parents to
the flelds for work This 1s a wider
social problem So, unless we are
able to give food to our children,
unless this noon-feeding 1s arranged
for our school children, we cannot
achieve this object of compulsory and
free and universal education for
children between the ages of 8 and 11
I hope, m this respect, hberal help
will be given by the Central Govern-
ment to the States

dfen wo wo witfinlt (ETIY)
[T Wy, faur & ww F oY
AT wEA & wwpw §, I 9T, T fwr
* e & & ouR fewre srez wOT &
ferq war g

firedt oft srenfors g Y wow
T ¥ fag oy el § s wgt wv
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dufow = SwT 8§t | Al 0F &
FewT R0 9 g 0% wgw Wi frd-
wrly wrdy § fir 7t wr agdee gwr
oY vfafieg vy # § ¥ o @
e fafwre svar w1 wreer & faoay
v awt & @Y wry fear @ wy gl
e ¥t R gu, o oftor oY g
T B | Jaw) AW g, o g
wer § e dud e, wg e ol d
forr fe gar wifgs, S It

:ﬁtﬂﬂﬁtmﬁ? ot wifigy
t

14 hre.

farery & feufir w7 farwz w4@ @
R Yo Wy i & e sod feafar
o fagar d+F § for fr g A
gfcemr w2 feqy av i g f wefan
% T o wwaT QT | AR W K
wu o forer & fawy & waf Y O
frar § v frrd o € 1 fover &
v Ay fawg § ol fa &
Tt WY g e feeer wfe
¢ T s s feer wfer
g 9, foren & fagy § faar w@
gAY, §A% AR fawre W Q@

MM sa g fE
wee arst fawfaw ) | o fosradher
WHTY § I W1 ey § IEw 1
wff g ¥R 1 agn e B
™ T s aifre Y aR ok
wh fad oy ¥g1 wrww § fr @
fowr & goredw AT g1 gHT @
oY fefrdy o fafe v & forg 2w
# et aet ¥ weiy wr ot § ag fedr
it gra $wE o Wt b ) 39 Al
# wg feafe wff ¢ fr oy v wed
g anrx & i frar § af et
7 wAmY T &% ¢ four fear &
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HR W qg OF agw w4 g & o
Ty Y firly R & o v duy
sy 76t § ot & ¥ e e o
W dwr e R &) & F oywey A
qwT o W% §F oww wqrer IRy Wy
ey §, WX oF A § ay =Hiw &Y AR
qiw ad § aer far ar gwar § 1 Sfew
forar & @w F wafa wd & o o
¥ 7 ¥ awlw v qwr €1 9w
i wr sl s P ¢ O
sl Fxm s i 81 &
e g fe gl aoee & A ag
wh fowwa § 1 Foer wRlY & Fo< farr
w1 Jawifaa ¢, foa® s e rat
ot & Frsrfor w1 W< &, & gl o
wast § ¥ ge §, 3O 3 o AR
T2 & 1 3% 7 W Ow o A F awdry
ST AR ¥ s ¢ afe @
wfearf & fiw & oY of wfa sl
¢t wiit g e g fs gk
ufew afier ok Na & a7 fewr &
&7 F v T A oY @ www ¢
fog fearielt wY g7 % qow Qe
T A &, AT A X F
A W WAG W SN § 1 W
T sy wrh ffrer w1 & v
o B A arrn § 1 whfag e
w g frtor & wrd & fafaw it
# quv agavr Y B g § 1 Fesidy
Y gfe § wrpit vy areT gwT W@,
S wEAT w1 e S g ¥ swfay
! ot fad ol ¢ e 20 & Oy
ST W WY S a0 ¥ eWw oR )
wx a% fe 2@ W wg sl fewn
¥ ¢ & w qray aff w7 day b wy
ST ¥ GAW O 0% A SR %Y
o it wgT Wy awar | oY e fae
oy ¥ ww ok el ®t @R
w #§ wgew femy wr Ty § I Wy,
afer & ot s fe % oft wfew
i g W fare Y 3 nfgg,
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[dfer wre wo Y]
wuT @1 wigd § e guTer g e
g G ¥ R | ok fag oy welr §
o o v@ 2w & ooy wfer Wy ote
e & ufve & uive drer sxw st ¥y

o T guT W gk g e fw
Numwegn frfenafr@mw
oxg W& ¥ wwfw & ¥ o) far &
o ffewe @ aw o 0, 39 =
S g qu A v ad | g Ywer §
TR A wwey Far o fr gy (v wd
% ¥ qrersy wY wfard srefas foar
] N sy w4, U R 6 @
Ty X W v e, W W
e tfFm latan &
Toft WY § wfad safas foer W
N AT ¥ IT TqATqT ¥ |

& R & fF ga Wt F age
i fewenr wifaw fewrr § 1 &R 2
# 12 % a% & T 8 vfar -
firr fe 33 o suaeqr v ¥ R
A AT tooo FAX TR # wiw-
wwn ¢ 1 R wer § e ag fem
AT ®T $77 $aw g w7 g § 0
i wvay ) fe gy o o g
¥ warar v faak gra 2w ¥ wf=Q
7Y, wfedY sifk & &= * 9 T
& x foer & forg wry & ST W@ )
o W e B ufwwre € fw g, o
sl ¥ @ afer oy fga W
IT® TR TE T g 9 q A g
& ze7 § WR forey wfer €g s
& o & ¢ 9 wwfa wr fawr
W ¥ fag s & 9 € sgaeqr
% | § vs gA W w0 V@A §
fe oY gt ¥w & dfgw fogeow ¢
IAN T T A O § whw § oD
o OF AUAR T W AT ¥ am@
ot 39 7€ & ug wiwwr faar wid
fis foer vy & farsror weqrd ol &
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g T vy WA fenwr wewd
¥ st e e feriw & o
® awr &

fwrydrr wwmwindd®
¥ W Qv § e ey awt & g onfas
wismear € gg o fafewr & &
g vu wifs f § Wi i dend
ey w3 oY Sifiny oy & Afer &
forg o ¥ fwer dewrey § ey
g §, forw awg ¥ O% @ qeait
¥ wiar v &, ¥ Tl dwar W
wgd § v = fwror SearslY F AR
wooit § ow At ferfe o gy foredy
& ag wege ¢ fe o ffor w1 oo
T ofger § o o W U W
ot & A ¥ ol § 1 gw R
¢ fe g s g R TN F & et
wifge | dfer E AN geard w @ @
¢ S8 A oy Wy gt awit o At
dar Y T | TR e 9w e g
& R ¥ 9y I e A afes
v sarfa § v € 1 ag fowr
frar A8 S PR W I wrAd
ArE ¥ w7, A g ufus fawfar u
| W TN fawr g aen §
ag wraAT Irpa e § fe gw faar
 foreft e R A @ @
# 3w fawn ® foon af afes ghawy
ar g favem wgam 1 @R € TEATRY &
g, forg g e frar & €8 were
Y ferer o e v @ & fr g TR
Ty § a8 WEHAT 41 w1 R & R
s w1 5 I W 7w A AT WY,
3N THTT A forear 7 T A AAGY
& grar A & T & vAfEd & W
¢ fepr ot @ wtad eegue W@
T T § 91T 7 9T QAT ST A oY
® ¢, git fawre w@T wfge fe o
wr i &
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o fewt ¥ @ ¥ ou Wi g
yav PPt se w gy, Y W
wr apae § 1 vy feerc € o o
o ¥ forerw @t Wit il sec ¥
farrr Wy g wwd § ot ww wfY
werT ¥ firere g7 wi woit faorfe
wt frafer g g & 1 faer wy AW
¥ firwef & el fegriaat s fmfor
wff fear o WA ) g W9 Swad
< Qoeo, {00, oo WY AW
swerg T § 1 D W ¥ gl
v rd e § fe d
& & ol war &1 & qun e war
w7 ¥ WiT 973 wis w qee
i w7 & v AR T B aw-
waae 8 W & fawfaewdl W
gafsoe o 1@ §, ¥ favrerd ¥ fwry
avg w9t W &Y 7 &) @ B
gaf § fie et gt o dan ot @,
wgr O gw 3@ wr Qo 07 §, ey gt
g vfew far Ay vT R &, w A
ofeg w & v ol @ g ¢ e ok
afcorrr wY Frser vgr &+ wwwr wTow
wi’wwwgdfeis & fm
ay faafe § va<a §, Iue gy
v & o famr & A F W g
#t wfer sy o, Ry oy it g
€ % 1 7 3w € fin 2w Wt yu o
& oy oty fagvdl v 39 A o
wfarex @ § AT S wiwwm
ey v § ) wifex oy fiew wy fe
W ¢ ? ag ¥ W w qfar ¢ fs
& uadft dafe gamt § Sfer
wrrayr fafer ®3 F wew Y Y
& § 1 g T afires WK fretny
o AT vy W s a4 F
frazy o g § % T wr P
vt ¥ fan ofe Wik amitfe
wrewrwaT gar &< § 1 awfire ot
- & Pt ® fag off v @ W
w1 &0 o el oY ey
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Of £ 1 o fewsforwr WiC sTiw
Y wwrfer wod ¢, afigr fopr st
¥ o Teafer frafoaedt Wy
frraor v §, @ Sowew ff §—arrwr
o w1 frefr s wdt wfee,
At o ey Fafener Y § 1 e
e Forsttor gt gy &, v e v X
# afr favafaenor off o wws § 4
o dwy § fir age & Pofaara oo
Afr & vy o g § 1 IR T
o AR A oy o ag Aed ¢
awifa & 67 F god ¥ fag o o
vl ¥ g dw wiww v § fe @ gard
T ¥ Farswwegt § WX WY W
T W g F=47 wY SN Fawr
T v ar T wafe ¥ v
s € fe g fagafrareal r 3w
axg ¥ Frafor @, 37 wfcravar et
Fuferar gart awlt ¥ d1 WA @
af )

afee foerr & faw § & ag -
& %< IET § fi5 A g g
8 fis 3% frea & forer g s ot
# sure weAr wifgy @, 9w 9 At
Wik 6 3 A et X wew
T iy T, dur o ol ST e
¢, forawr oficomt ag & fs oa¥ fawa §
wwarsgdt wror oft @t F o gE g
wgi a% g gae &t feew s
feg gy ot oX & Wt o e 4,
& wod Tl Y qfene SR WK O
o Ay & oo el €0
qrarer rhw weh W@ few § g
art wff & 1 & WY qy fealr aqenly
¢ 1 7R o gy fewr § Fe ¥
fowr ff @ W & Frafe 7 ogew §
et § o watad v oY aw ayet o
{fow ol § ofefor wom Al A
TS T ST e sl Wi,
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[dfex w0 Wo sd¥frdl)

ot ot wed et F wfvw Jaaww
o wT | ¥ g epal Wik s
« Ywar § fe g} faerdf ared @ &
wr T v § 1 QM oW e
W & § 9T v § o) awt ang
NEifrm i g frs
o 4 SN FJIew AW faar 9w,
foaed Iu dufaw ger ¥ wig & A
§fg § W} wrv § awi ¥ wrrwa
T WY AT FY, I AT F avew
are 9 e ST v W § O
qiT 9T &2 & 7% W W 27 w7 g
firw et & gy wT R

Al ® §e § o AW
LT STATE |

Shri Hem Baroa (Gauhati): Sir, I
have always felt that our journey to
educational progress, accomplishments
and achievements needs a polestar, an
aim and purpose, and when this pur-
pose is missing from our educational
policy the policy tends to become
lopsided. At the same time, it adver-
sely affects the social objectives to
which all educational policies are to
be wedded.

Now, I have very carefully gone
through the report that was submitted
to us by the Education Minister. 1
find a very laudable attempt, when I
read the report, to tackle the problem
of education from all fronts and all
directions, from the elementary stage
to the university stage. But, somehow
or other, I must confess, with some
measure of disappointment, that
nowhere it has revealed a basic
attitude to our educational reconstruc-
tion, nor does the report convey any
con<olidated pattern—that is what I
feel.

1 do not think that we have tried
10 assess the social needs of our coun-
try, because all educational policies
are to be fitted into the social pattern.
It is the dynamics of economic lsws

or other economic needs that deter-
mine the pattern, the educational
pattern of a country, and I do not
think that we have done anything to
assess the forces and factors, economic
and social factors and forces in our
country,

That is why we find an over-
crowding in  the universities today.
There are about a million students
rushing on into the portals of the 39
universities. Shri Deshmukh, Chair-
man of the University Grants Com-
mission has rightly, I mean, complain-
ed that the 39 universities are not
adequate because of the fact that
every year the number is mounting
up to the tune of 30,000. He says that
there should be at least 200 univer-
sities in India in order to meet the
total needs of the people or the
student population desirous of higher
education, When he talks of 200
universities, naturally enough we have
to find out Rs. 200 crores. But when-
ever the Plans get into  difficulties,
whenever the Finance Minister has to
apply his axe, naturally and inevit-
ably enough the Finance Minister's
axe falls on the Education Ministry's
budget. The University Grants Com-
mission has said that there is an
insufficient appreciation in the coun-
try of the role of higher education in
the development of a nation. I do not
agree with this statement entirely
But to some extent, as far as the
Finance Ministry is concerned, possi-
bly the Finance Ministry is not as
much aware of the urgency of higher
education in this country. So Yar as
the people are concerned, they are
aware of it and they are too much
aware of it. .

But, then, there is the enormous
onrush of students into the portals of
the universities, How to meet this
problem? Some people say that
family planning might ultimately help
to solve this problem. But, Sir, the
problem is a problem of the present
and the problem is a problem of the
immediate future. How is this pro-
blem to be solved?
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“The University Grants Commission
snd the Education Minister have
thought of all sorts of contingencies
We are going to introduce the three-
year degree course. On that decision
I must congratulate both the Govern-
ment and the University Grants Com-
mission, because of the fact that by
opening the three-year degree course
they are going to demand more
advanced work from the secondary
schools, and by that they are going to
iimit the number of students rushing
fnto the precincts of the universities
by this process 'This will, 1 think,
felp to reduce the size of some of
the giant colleges that we have I
Calcutta

One redeemung feature about this
three-year degree course 1s, as I have
said, that this 1s going to demand
more advanced work in the secondary
schools I have always feit that
our secondary educational institutions
bemng, so far, a ladder to the univer-
sity precincts must be self-sufficient
in themselves The education that s
unparted in the secondary schools
must be sufficient, must be able to
equip a student with the necessary
ammunition to face the battie of hife
That 1s what I have felt, and so long
as the secondary schools are treated
as a ladder to further educational
progress, I think that problem 1s not
going to be solved

But 1n that way 1t 1s not going to
be fully solved even though there
might be a partial solution We should
do another thing I think 1n order to
reduce over-crowding m the umfver-
sities we have to divert the attention
of the student population to vocational
and technical institutes When we talk
of this, we feel that the number of

vocational and technical institutions
must increase n this coumtry
But one gets the impression

from the report that the emphasis that
has to be paid on these institutions,
somehow or other, is not paid I hope
the Education Minister will please
apply his mind on this particular fact

for Grants 6722

There is another thing. We are
launching on an adventure of indus-
trial progress. We want to rebuld
our country industrially Then, in
order to achieve industrjal progress—
that is our aim—foy this country we
should have more techmcians we
should have more engineers, we
should have gll sorts of technical
personnel In order to produce
technical personne] we must have
technical and vocational institutes,
because that i1s the cry of the hour
today

Now, there are people who complamn
that more stipends are given to
technical education, there 18 a bas
towards technical education in this
country and that the study of humani-
ties 1s bemng neglected. That 15 not
so If the study of humanities means
a study of the ancient cultural pattern
that pattern will remain But we are
trying to evolve a new cultural
pattern Our ancient cultural pattern
has the background of the rural
sphere, 1t has an agricultural back-
ground Now, we are building up a
new background, an industrial back-
ground, and as Leon Trotsky sad,
“culture always feeds on the sap of
economics” and 1t is the economic
pattern that determines the cultural
pattern

What about the provision for
stipends to be awarded to deserving
and needy students” Somehow or
other, my ampression is that the
number of stipends 15 pitifully low.
This 1s a country where financial help
even to the needy and deserving
students, even to students of excep-
tional merit and brilliance, does gpot
come from sources other than those
of Government. In Britain, for
nstance, there are other sources hke
mdividuals and firms, public organisa.
tions, country bodies, town bodies ete.
All these sources are available and
money comes in as help to the needy
and deserving students. At the samg
time, in the United States of Americe
and in the United Kingdom, fo
example, there is scope for the

‘ student, and there iz facility for the



deserving students out of their

funds so that the country might have
more technical personnel and they
might themselves utilise the services
of these technica] personnel. But that
does not happen in our country. We
have industrial firms and we have
money-bags, if I may say so. But that
amount of scholarships and stipends
which is needed for the needy and
the deserving students has not come.
It does not come. We have not built
uv that psychology; we have not got
that quality, that aptitude; in spite of
the fact that we call this “the land of
Gandhiji,”, we have not learnt to do
it

An Hon. Member: Make money
from the Government.

Shri Hem Barua: I have a sugges-
tion to make. Confronted as we are
with a problem, the magnitude of
which is so great, vis a vis the econo-
mic needs of the country could it not
be possible on the part of the Govern-
ment to see that a tax relief is given
on a gradation, and at the same time,
to see that it is commensurate with
the earning capacity of the parents?
Such a tax relief could be given to
those parents whose children go to
school, I feel that if a measure is
adopted like that, the measure of fax
relief to those parents who are needy
and deserving after reviewing the
earning capacity, there would be an
encouragement to those parents, those

needy parents, to send their children’

to schools. Then the programme of
compulsory primary education which
the Ministry visualises would become
a success, and it will have the active
co-operation of the parents.

There is another thing. We hear a
lot about the decline in educational
standards. The number of faflures is

system that only pays at a diminishing
rate of intellectua] return. That |is
what is happening in our country. The
rate of intellectual return is diminish-
ing. We are investing money and
wasting 50 per cent of it. That is what
is happening in our country.

What about another factor to which
Shri Vasudevan Nair made reference?
That is about the discontent among
students and teachers, There is dis-
content among teachers and students.
both, and this simmering discontent
among the student population and the
teaching community is throwing our
educational policies out of balance.
There is a lack of harmony in the
precincts of the educational institu-
tions. This must be looked into. 1
shall deal with it later on.

There is another point. At page 21
of the Report there is reference to
English, The Kunzru Committee
Report has said that English will have
to be retained, even after we switch
on to Hindi in other spheres, at the
university stage at least. But I have
some apprehensions in regard to the
retention of English. Shri C. D.
Deshmukh has said that English has
to be studied both as a medium of
instruction and as a language. That
is a controversial point. But I just
want to say that in order to retain
English and retain it efficiently, there
must be a revolutionary change in
the method of teaching it. English is
an elastic language. There is no doubt
about it, and it has to be learnt pro-
perly. Unless and until we learn it
properly it is no good. We accept it
on the consideration that English is
the golden key to open the reservoirs
of knowledge of the world. But it
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does not mean that I have a right, to
vitiate ancther man's laogusge by
making queer mistakes or by erring
atmiessly, But we try to learn it

suffering because of the fact that it
is not properly taught at the
secondary schools. Since it is going
to be retained at the universities, some
amount of empheasis on the language
has to be put in the secondary stage
as well. But this emphasis is not
given now.

1 want to make a suggestion in this
connection. There should be a
biturcation, Those students who are
relative’y less intelligent and who
display a lack of interest in the
subject and do not have the capacity
to learn it, should be dropped after
the completion of the first stage; those
students who show specia] merit and
intelligence and aptitude and cavacity
to learn can go in for an intensive
studv of English. That is what I feel
on the matter.

What we have pursued so far is the
narrow linguistic outlook of the 19th
century. Even in the context of
today, Powler has to yield. He had
ylelded to certain things. I  just
remember when the word ‘talented’
was first used Coleridge was the man
who objected to it and said, “This is
vile and barbarous”. But we use the
word. It is not violent and barbarous
for a growing and elastic language,
and English is a growing and elastic
language. So, the method of teaching
English today must also change. It
must shift from the methods that were
pursued in the 19th century, from the
linguistic line that was pursued then.
That is what I want to say about it.

There was au interesting case which
I read recently and that was about a
book by Sir Walter Scott—Quentin
Durward. That was abridged by the
principal of a training college in
Madras. The book was abridged by
her and fortunately or unfortunately
enough, the book bristled with so
many mistakes and errors of grammar
and syntax that the parent of a parti-
cular student filed a writ petition in
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the Madras High Court and the judge
in his wisdom remarked:

“The author and, the printer
alike disdained the use of punc-
tuzation marks. They had original
views on the matter of spelling.
In the matter of gremmar and
syntax, the author was an indivi-
dualist and declined to be bound
py the tiresome rules of gram-
marians. The book is an example
of what a good text-book should
pot be”.

This is a book abridged by the
principal of a training college and
préscribed for use in the secondary
schools by the Director of Public
Instruction of the Madras State. That
4z what has happened, It is still.
dangerous to be original at all places,
and that is where we err. Posgibly,
Siy Walter Scott’s bones would quiver
and quicken in his grave when he-
comes to know of this remark made
by the judge of the Madras High
Court.

I have a suggestion to make. At
pusge 51 of the Report, it is said that
the Ministry of Education utilise the
services of the All India Radio—the
D¢mands for Grants of that Ministry
are also coming—and I must congra-
tulate both the All India Radio and
ouyr Education Ministry for achieving
it. But, at the same time, if English
is to be retained in the university
stage as I have said, sufficient
emphasis has to be paid at the secon-
dary stage. Here I would just make
a humble suggestion, the suggestion
of teaching the English language over
the All India Radio if possible. They
do it in London, The British Broad-
casting Corporation offers lessons in
English, possibly once a week. And
when 1 was a young man . .

An bhoo. Member: You are still
young.

Mr. Deputy-Speaker: That should
be left to himself-—how he feels!

Shri Hem Barwa: When I waz &
young man I learnt the use of split
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infinitives from the BBC broadcasts.
‘1 think the All India Radio can see to
4t and I will very much welcome it.

Now, on page 91 the Report refers
“to the cultural and social co-operation
and the measures adopted for the
purpose. And one of the measures
adopted for this purpose is the Youth
Festival, the Inter-University Youth
Festivial. 1 am a lover of such social
-co-operative methods and the more
we get things like this the better,
‘because we want exchange ol ideas,
exchange of views and cooperation,
-specially among those people who
come from a distant place. Now, we
want it But I have to make a
.certain complaint about it, not because
11 do not approve of the spirit behind
it but because of the fact that the
spirit behind is being slaughtered at
-the alter of irresponsibility. As
.regards the 5th session of the Youth
Festival the spirit which ought to
.prevajl did not enliven the perform-
ance or the festival itself. 1 do not
say that all the cultural items that
-were exhibited on the platform of this
festival were of an inferior order, I
do not say like that. But there were
.certain cultural items that smacked of
“rock'n roll” or chesp Bombay film
music. I have found in some of these
-cultural items the cocktail of paltry
-cosmopolitanism with cheap exhibi-
-tionism. That is what I found.

Now I just want to make a refer-
ence to certain other things. There
was a song—] do not say that all the
songs were bad there was a song,
marvellous enough, which opens with
the line:

% § ¥U Tza O, qd, fiys, 7 )

“That gives us some idea of the per-
formances there.

Then, what about the seminar?
‘When the seminar was going on, when
classica] items were being put up, the
‘benches and chairs were empty. In
the seminar in the discussion on the
‘Students’ Role in National Re-con-
:atruction one of the speakers made a
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pointed reference to the three R's of
modern times-—rock’'n roll, rum and
rest rooms, How do these things com-
pare with the money spent? This is
a cultural organisation for which the
Education Minister is spending money,
but here is a shining example of
irresponsibility demonstrated in the
Talkatora gardens through music,
through cultural programmes and
through feeble thinking.

Then I come to another subject.
Recently, there was a conference, the
National Conference on Reading. 1
find one thing being associated with
educational institutes and that is that
modern education, as it is given
in our educational institutes, tends to
become bookish and the danger is that
it has now tended to become text-
bookish. So, I congratulate the
Minister for having convened a con-
ference on the habit of reading. That
Conference has also made certain
recommendations. Some of them are
platitudes, full of platitudes no doubt
but they have made certain recom-
mendations in order to fulfil the pur-
pose that is behind this conference. I
think more attractive libraries and a
judicious selection of books must be
made available to the students or else
the purpose behind it defeats itself.
What has happened to-day? In . the
context of to-day, reading for pleasure
is often misinterpreted as reading for
sex exhilaration in consequence of
which our book-stalls are to-day over-
flooded with cheap sex literature
which is itself a formidable menace
to our social morals. And unless and
until this challenge to social morals
is sufficiently met by presenting to our
students a judicious selection of books
and by check-mating this tendency of
over-flooding our bazars with illus-
trated magazines where the human
female body is depicted to  advan-
tageous proportions, unless and until
this is stopped, I suppose the purpose
that actuated the Education Minister
to hold a national conference will
defeat itself.

Dr. Atchamamba (Vijayavada):
Next to food the most important thing
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for people is educytion. Naturally,
Government has  concentrated its
attention on this subject. With regard
to education the most important thing
s primary and secondary education,
‘Decause they farm the basis not only
for education but for the growth of
the children and the future of this
country.

Let us, first of all, take primary
education. Of course, the Central Gov-
ernment has very little to do with it.
The States are supposed to have taken
charge of it, Still we find that Rs, 10
crores are allotted towards primary
«&ducation. But of the grants that the
Central Government has allotted for
the States we find that most of them
have lapsed. The States, for some
xeason or other, are not utilising these
grants. Most of them are very im-
portant grants, because they are meant
to increase the pay of the teachers,
1o construct buildings, to have libraries
and so on, which are very necessary,
especially in the matter of primary
and secondary education. The States
naturally say: we have no grants or
funds and so we cannot engage our-
selves in all these activities. The
Lentral Government always says: We
will grant this money provided you
give a matching grant, But the States
say that they are not able to manage
the matching grant. Therefore, we
find from year to year the States are
not able to take advantage of the
Central grant because they are not
able to provide 50 per cent matching
grant. So, I am of the opinion that
the Central Government should not
.insist upon this matching grant.

With regard to primary education
the greatest difficuity is about the
teacher’'s pay. If we want the teach-
ers to teach our children, they must
‘be sufficiently paid. They must have
a good stomach and some minimum
comforts before they are able to teach
our children. Of course, 50 per cent
grant is given by the Centre, which
is comething. But since the States
are, not able to raise the matching
grant, these grants lapse, with the re-
sult that the teachers do not get any
‘relief, This is a very important ques-
‘tion and I feel the Central Govern-
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ment should not insist on this match-
ing grant so that the funds are utiliz-
ed by the States and the teachers are
better paid. .

The position is the same with re-
gard to buildings. In the rural areas
we want proper buildings to run the
schools. But to have decent build-
ings we must have some funds, and
the State is not able to provide the
funds, naturally because it is not able
to provide the matching grant. So,
it is not sble to take advantage of the
Central assistant. This is also a very
important problem.

Then, Sir, mere text bookg are not
enough. Reading the text book and
repeating it is not real education.
What is most necessary in a school is
a proper library. For that, library
grants are necessary. Of course, the
State gives a certain amount. But,
most of the schools are not well equip-
ped. Even in the matter of what kind
of books must be purchased, there
must be great attention paid. As one
of our Members was saying, the whole
market is flooded with very indecent
literature calling themselves children's
literature. 1 sometimes see in that
literature all sorts of detective stories
and the chidren are reading them.
Even in the cinemas, they get all sorts
of stunt pictures and they are not
really good for the children, because
they give wrong ideas of bravery and
other things. This question of litera-
ture is a very important factor. We
have got the Book Trust. Very geri-
ous consideration has to be given to
this matter. Important people from
each State have to be gathered and
proper books have to be suggested and
also written for the children. Their
minds have to be made up as they
Jearn when young. Their minds have
got to be built up ag they grow. Ours
is a growing nation. It is our child-
ren who are going to be our fu
citizens. If we are not building th
up in the proper way, giving them
proper basic national outlook and
ethical outlook, I think, we will
defeating our purpose: This is
important.

T3
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and go to the Pre-University

the thing is switched on to
The English that is taught
till the School Final class is very
little, practically, nil, I should say,
because they pay more attention to

technical colleges.
With this three yearg course, when
they go to the Pre-medical or Pre-
engineering class, they find it very
difficult, because, everything is in
English. Unless they know English
properly and thoroughly, they cannot
get a First Class or cannot get good
marks which means that the future
is marred. For higher education, we
give prominence to English. At the
same time, we are not paying atten-
tion in the Secondary School or in the
Nigher Secondary class. This is a
wvery important factor which is a snag
in our education at the present mo-
ment.

Then, we have got the Public
Schools. I find an item where a sum
of Rs. 5 lakhs is given as grant to the
Public schools. Alresdy there are
some scholarships offered for the best
students to go into these Public
schools. What does it mean? Here,
we are talking of basic schools and
we are encouraging basic schools. We
say that basic schools are most im-
portant, that is our originality and
that we must have it. At the same
time, there are these grants. What
does it show? We are having exami-
nations in each place and we are
selecting students and sending them
with scholarships to the Public schools.

Jor Qemin 32

We are also giving grants to Publie

‘where the sntire education is
in the English language just as in
gngland or America. It means that
we realise that English plays a very
important part in the higher educa

The Government knows
that English is really very important
and we should treat it as important.
There are the competitive examina-
tions. Unless the students are thorough
in English, they are not able to come
out. We have to pay attention to this.
Mere Hindi or regional language is not
enough. Of course, Hindi is necessary:
pot that we are against it. Certainly,
HWindi must be taught (0 every wtae
dent in this country. But, we have
¢o think practically and see how Eng-
Jish 15 neces-ary, so that, at least the
Science subjects must be taught in
English in the Secondary schools or
School Final or Matriculation so that
when they go to Pre-University or
Higher Secondary School, they are not
at sea There they realise that they
have to learn the scientific subjects
taught to them in Engli-h. They have
only one year. Previously, there was
the Intermediate and there were two
years, At least they could struggle
for one year and they had another
year to make up. Now, we have got
one year and immedately, they go
o the Pre-medical or Pre-engineering
or the Technical colleges or B.Sc. For
example in the B.Sc. or Honours, the
standard of English is so high. They
have to face very difficult text books.
I have found students struggling very
hard and they find it very dufficult.

Students coming from the Public
schools in our capitals like Calcutts,
Delhi, Bombay score very easily be-
cause their English is good. We have
to think about this. Of course, the
Public schooly are very costly. They
have to pay Rs. 40 to Rs. 150 even
as they join. Still we find students
go there. The parents are very anxi-
ous., In the last two or three years,
I have seen many of our Public
schools are much bigger than they



the very rich people, except for the
scholerships, are able to go to the
Puhlic schools That means, we are
putting at a disadvantage the students
from the other sections of the people
“They are attending these competitive
examinations Except the exceptional
people, they are not able to compete,
because English happens to be most
important in these competitive exami-
nations We have to be careful about
this

Then, we come to discipline It 1s
very unfortunate that we find both in
High Schools as well as 1n the colleges,
young students of the ages 12, 14, 16
to 18—in this range—commtting all
sorts of offences and they are most
indisigyplined. In fact, there are
schools and colleges where teachers
and professors are afraid even
to check them because they are afraid
of being beaten up when they come
outside This 1s literally true of
course during the examinations, if any
teacher 1s bold enough to catch any
boy he knows that he will be beaten
Discipline 18 very important At the
time when we were fighting the
British or in peculiar circumstances,
our students had to come out Today,
we are building our nation It s
peace time Our children need not
come out 1n the political fleld It 1s
very necessary that they should con-
centrate themselves in studies, espe-
aaly the Umiversity students Our
country is a poor country Even other-
wise, a very small percentage of our
people are able to go to the Umver-
sites We want technical personnel.
: The students in the Unuversities must
E: properly disciplined so that they
make proper use of the money that

e country is spending for them

T WY, st 1 ghewr a-
Qur & ww¥ F sopereT o) oy o i
¥ e weyy 3% ow Gu ¢ v wx
2w wr =T wrefier fqr e nfgd )
¥ foid & ff o o oWy v
witfs e famr farar o § faameit &
fear gur ot e frr & sy
W L& v @R a9 I ow v
wzy fefafa o o day fis 2y ot 7
AT 4% gy & fr afs dw ¥ g
sy ¥ O W @ & & I
& ag wqureT any AR o afer
<o foal wfre! ¥ fad sy ag weld
¢ frafz s T W Y g 0 &
Wt |y § [T WY § e
WA 8 W ) w6 o e vl f
o W riwrew §, o
»T TR, 7 W4T ¥ AR O frw
¥ O wpuregPET W AW W
AT | T ¥ Fre-arq AN faey-
foarea §, o sives € el
e §, 97 Wit geaTH) ¥ sy THY
o wifgg ford aawt &Y our fedt
a6 waw 7 fre fs g srveqmawt
§ @ wmafmm e $
tfr g wv frgferr dvaar &
oreve 9T T« aw fedt W
® f@vm T q@R f o s
o ¥ o) % ) afc o o
oY g feafr § a7 wF Wi ug o feaflr
§ fr ax o gy O W oo F
q¥t arar ¢ &Y 3w & far v faww
I ¢ fs om & fed oo
6 @ g f5oag g @ @ W
of ] Iefior § wF | IW AT WA
TR W EET TXAT § AEAT g
Wiz F R 3w &
i TqT T ¥ A Ay wadr Sy 9¢
& o @ o feafr 7 aft 9@
g oew § fe g T Y W E
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[s10 T g )

R W e v § grarara F o
T Wix 39 W o fwre § av
N frafrare & a4 wfyerd
€ 37 W fegfer & WY @i ar
xfe T ardt § @ v W oW
W wETEAAT ® W arar § 1 afx
wafdesw & o o A arw
arft ¢ wea¥ fagay F @ gEl
et wrr ax, &Y freft e ¥ -
fra q o W @ WA
¥ e F aw AW W g waTE-
¥ 7 8 W Iq aw g w7 dAffen
NET TR NI, W
T g IvN) ¥ 39 i N guir
o W ol wfed & W AR @
fs @ fawg a7 39 g, ¥feT Wit
AT FATTE TE, T AT AW A
W SR a¥ fewr, I 2@d gu AW
Nagmorrfedfagmg e
TR ¥ AR R{AET Q|

1} e W R faen wr
wERT 7 UF gaTe W A 7@,
foté & it v@ wrer w1 faweeiw § fe
feggfmfr S ot waoem &
g oF qur faw smar s afe
aga & wfwfaa v w1 g W
R famax, taxs ® o faw agm
< Q) fear mar qr 3§ W ug faw
w T | & W wem e ag faw
wefoelley W gow ¥ gk s
e wfe wx @ wfwdew & w9
Feupmresnamg g § 1 afe W
wfwda & oy faw aft o foear I
& age wErar G g e oF wear
w1, ANfr fggernT & ax & ot W%
AR g § ¥ Uw g, s
§ Im wfe 43 g & wdw v @
o aw s yard F aix ek of
iy A TR f oy wod e
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T, Fe¥Y WY g Q6 geaT § Fo wgt ¢
gfere ®1 qgT & | FAuFOw famsax
q v a% =g gfew w1 gga oWk
A ft wfir st agy W o
AT R W aw A el A X F
gnfa 31 q97 A o ¥ faere
TR § | TAy wrw § afz gw e
ar et SrRET W wwhe & o ol
¥ J T weqr § AW FT qE QW
TE e § & SaeraT w7 ararasy gy
Y, Ig GART T gW WG § 1 W
fod & wgan g e foren Te g
gt ¥ gfew w 2R 1 afs aw W@
&0 @ W FAe 97 IR uw «wr
AR T @ 6 oqg W ogeqw N
99T 79 § 9994 T |

gfrafet A aw § wfRrdr
wafane agw AR 1, § Iq W wx
"X wewaw & 9% o g f afz gfa-
afehr &1 war, @ 0w fen W
i §F ¥ T oA Y FW X
% 3 1 ¥ Yo Nfowa g wran, dfewa
waafasy st gs fear d
g %o Wfadz &T w71 & 1| Wit i
AEET & T TATH & FATX § OF LR
fear, s Ay & Ay 2 w9, fip onfierdr
wafaea & FOw 1% 919 To & AT
0% @ § 1 ¢ A, Leug W ¢
oy To ¥ A€ WO W | IW faw
TAFR F I 91 ¥y %o ¢ WA
o wldwr IR ¥y T F 4 g
T adR 17 ¥ wi, tevg, X AKX
%o & | IT faA v § T 41 ¥R
To Yo A% Y WX @QT NF Y ¥o
# 1 e wrT wdr 7w, ek
W { A, co FTHT To ¥ | wARY
# ¥z 97 Yo %o Y, 7 ¥ Wt wldwr
¥R §o F | forT wOET t-¥-Yo WY
L9y, 000 3t vy qT Yafe T «
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37 fw 39wy 1 fag wlr It far
194,000 I & T, fot s fmr
W@ Ty | fprea ¥
WX Y-¥-YE WY TH AqT@ T AT
whar vo . e wfE T ur vg 54 )
fot &lar w4 ®Y £o,000 AT
T ¥R 9T Fafi T 41 Yo "W | T
MY awT MEAHT B g% I w1 QT )
fiir @ famr @AT ¥yooo TH
X qr, W) B S fem @l
R,50,000°¥ X INFE L GT ¥o W |
gy a7 fere 13 ol ® g
o feqr war § 1 gy a@emEr T
fo wgi o wifes AT g § ) T
WET I TG WT AT Wegy ITENT fear
7 T § A w9 AW o 1@ W Al ux
WY 98 qT | 3 v g Aifgd e
N #r v e g Ay o
N N & e @ g o
Iur #@ ¢ wWifs gk o Wy
AT 78 w2 ¥ f& g anr fon
aiwgfer w32 & widw & B I
o v 1 few & I § AT WEw
fe oz 9 ardr wriart gt & w oA
wiefer w08 ¥ werw g gf
¢ w o fer T ¥ ag v
TN Y@ oY § dfem
T E W | W Tg FW Of-
Hfas FaRw ¥ gw g @
W & fad oxfafcdas @t §
15 hrs,

T @ # yefrdz oy w7 W
¥ aamr WA ) @ 9T ‘wiRrd
Qe & wigw F ¥Aw UL G2
foverar §, wore ag v el & F o
N v wrx qudz F@ frw awn
oo

Hiwd 7y § s e xw oY
%W & § v ewar ¥ fear
¥z sx perer ¥, e fern
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gewe 3z gur Sa Y fear
o wwrar FEdr g A T foar
g oF wew A ¥

g WA ¥ A st
) w5 oo 2 famw
® TS qeTar F ar

WA
39 # o N faanft wpmEwdEr
w7ar £ IW ¥ g7 € w1 dfew

e g W i oA wfew g
wifgd

Nfoad qrumg agi g oy wawr &
g3t oy @ et I ¥ ok xw
1T for &7 i wrelr &

“It has been reported to the
University authorities that you
created disturbances at the meet-
ing on the 22nd January, 1959
in the CHC. quadrangle where
Dr K. L. Shrimali, the Minister
of Education was to address the
staff and students of the Univer-
sity and put the University to.
great shame and disgrace.

Please therefore show cause why
disciplinary action such as may be
deemed proper by the University
authorities, should not be taken
against you.

Your explanation must reach the
Proctor's office within two days
of the receipt of this letter by you,
not later than 4th February, 1859.
If no reply is received by that
time, it will be deemed that youw
have no explanation to offer.”

WAg ¥ ax i@ i wywi oY |
Wit wgxa & A wigw fe v
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[wre ww gwr fag]
wpet & B quelt @ @ @ IR
I W gfew fsar o A o W
for oY 3wy W 9w faar 1 OR
2 afy fgr WX wre } faeft Y qafor
o T A Y@ axg & e da
¥ Wy wTAwwar 4F | Iy AR TE
e A B3 § 1 F 37 ¥ A
& fe o7 s § ol awar get
wifgd fs ogi & g7 nd N W
ATAYT T Og g & fod A o,
g Y o ik f6 g% W W
I I AT W |

TE WFAE a9 WR AW
¥ Wil & wAaT v |

o T § 10 Fay : ag fF wgr
{ v agt 93 vy Afs aew ) sife
Fewd ¥ fawrdt & <femr firar o § WX
vt feenfagt Y frerer feay mar &
S AT $T 4T 4T ], WA I WY
ol g 1 D] g g
faeafaarog § o foamr fr &
art @mfs S¥% qg 7 98 fv Fa
AT T FR A wiferw & o @
£ A W fr oo Tl w1 ek
AT WY 4T A [ w7 T I w0 @ o
fraframr a= @ & o faw
I | 7% af o famafeaen § wa
e wamrorf  w  ww
Wt AT FTAW ¥ A FHAT AT
fgd | T T R FERE TEF
Toa saeqr v & wowd @ W@ At
T A wqy feqfiy @iy 1 2w w1 e
AT | 3@ & TEAS g T A
Y T § 1 W AP W F T AW
B faad oY feafa Ty @ arew WY
faare s wfed fs war weor 80
MR ¢ fEr qr FaTET A YT AT Ow
#iq gy feafa gt ot & oow W

Jor Gompen, o

qr | e xu wufe ¥ e & fegfir o

. w3 g wfgd | W wgt 9 W

w TR o feefr o s ot @
¥ oY g W avr wifyd fie g W
w2 | W oW W w6 gel fedt
® 1 fiv @ W dad o e
T @

¥ wigar § fir wror ot fert wiix
gl § framr o wraer § sw oW
st ¥t wfgd 1 Wi afz € qrfte
wfex w1 A g ol ? fr afk
wir sfer W g ardar o & s
* A wC Gy At Ia87 ww6t
Furt @Rt gen wfgd
Ywgmg e ogwi wr W ¢ oY
37 % < &fod | SfeT e vy
w1 Dy @ R weR wrd it few wRdy
W AT uT T FL fF wR ST W
T AT A § g WS ay 99 W
™ T w7 @w w3 da afgd )
& T g fin Foderdy mifx ¥ xorg
AT T Ed | N WA F
TET XF THTT A wwy § 9 A el
! & wT A7 wfd W I W

g ad T wfifed )

st w¥o wre fax (w=Oeh) : W=
#ro Iarenw wgvew, fom ¥ R &
AT 7 AY TR (W A F w9 G W
AT o N gaw fag 7 TH TwTT
fag frafara S Gav d o §, #
WY & IO §W WEA & GIAT qg @A
g § e fawr s gra -
Farew ferar sqmeqy FR # A A=AQU
¥ S§ W 93 goToaTe fear mar §
wrw feg famureg & sws &

fafer  aroven@ & &
@ @ A N Hfew e o e
fareafagreraY ¥ st fiowt § aTo
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ot wfwr ¥ sfew fdwor §Y, e 3w
g W Wi fin arameanft ¥ e
wy W} & 7§ &, ww By ¥ wgad
eret } g sy Yoy ¥y fir firer
& wRT qUpTT W7 frdaor, wTeTe W
T W ¥ v Per wifgd 1 @
W F yy v fipy Fofrarn
QR T I 99 Y 0T o §
T A &7 yaey fivgqy 97 fF qowTc wr
gery frewfaaraw & w16l § W ¥
i Qo nfgg | e o oA
w1 3w § fr gt T T o
qfrafedy syt o2 gwaT fisar amar
A s §, fre W it st
AT § [ TR QT [l Tw W)Y
TR A v EwM | o F wdw Tw
W AR AT N S
of} IMET e W ¥ TRE & Fmfon
¥ gfafafe ¥ sv 7 ¥TCw fasafaareg
FOF frgdwr T faemar 13 Y
39 fawg a3 w Q4w der AT i gé oty
79 & gy 3% fawe vy ar f
& @ T & wvE g A e e
freafaarow & g &7 ea ¢ T AY
g frmNarewaadd fe
TATw famfaarm & faoo § aor
AT A wEaer A wf §, qw gfa-
" afedt wrEveY & frgre qT gEen
& Lfw it wnd A ast & gfrafed
# foren & &5 oy F O age aAm w1y
arfa R | ST ST S A
91 f& gfrafadt AR @
wtfed Wi gfrafad ¥ a1 =F & gord
FET gy A wifew | Shey gw daR
-7 i o aw w1 fowwe §-fe
A farer s A AT s e
¥ T gu it aTe P ¥ A
T W W e TR, W TN €
7§ gfrafadt wrEnd w o wfrwo
fwar may, g Wk wvrlrs T A 40
vy wig? § e gfvay & faedt ot
. 408 (Al) LSD.—8.
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¥ & qwer ghwg # wr ana F fdt
dufre deqm W @R N Y
gt g €, T yarew ¢ gt -
A fowtr o o7 ool § wor B
s A fie wamw fawafeag B
TF AT 3T §T ST I8 ¥ qwrer
frat@d wmwwgwfom®
Tramerer it gfeer fwar o @ 1 afk
g frar Nt oY s o
A O § 99 famfaaea &
T, wrE WX 27T wr qraeer dur
wT ¥ agt # feafr  ®Y g AR,
ar A fra A ¥ et & R A
ot SrwaerTers oIt Y qeqfi
# 4% % AT @ THT T L WA
¥ o I Ty sl § o amy oY
AMNegre A w7 § o agt ¥ quew
qgferg w oeg & Ie1 geraT ITAT wifEgd
a1 fe w10 T g fog 2w g,
o agh 9 €« s wf feafar 3 fo
fft ot smrEE WS wmfe W@
frafraran ot o fgew §
2 1 qgt ursr wrEw a7 oq1fie oy swrwear
¢ it ¥ gafaw OF ¥ T A
T Freafaamey w1 S O3 ¥ 1Y
T 9 A T A
# ag wgm W § e o awmEyr
QT 9T I §, 99 ATE BT AT
YR F o agr AR 91, @ 5 ;WMo
HIEFOr AgT gesfa g0 fs o
T Srrenfy -t @ fgg
yafaaray & faafadt 7 - g @
qR ¥ F aET Wy A4z darf Y
% ag Y T ag § e 9w aaw
AN 7 3 39 Fqa W agp v @iy
wfY frar ar, A fis qrelg far s
¥ o # feqr oy 3 1 W gt )
qfiz & gro favafaareg & am &
g i fmbagoar e @
T S, vl ¥ wwg font ¥ xw
o W ol Ry M g R &
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[ svo amo firg]
oy §t farmafararer & arar o qwar § A fst & R, t w1 ¥ ww-gaw

fyw o wwm & AT qgfea &
R § awd A feafa ¥ wror g
% a<s ¥ fue A wEear W o @
o a® & xS0 w R o e
¥t o e & fad wfre ¥y qwar
¢ I e & qefwe W swew
¥ fgg fawafagmey & w=T w@
s I sl A ¢, g wm e
ara foar o g7 N 17 e wE
;N FU RS

# 9% ¥ NET 5 AR
fowr oot # og a@ . = S ofgd
& fawafageg & &y & -fowr s &
T FWAL T §0aTH e 9 )
forr wr w9 3% g® ¥ *@ w9
ot wwar ¢ ) fedr W gfafedy B
o & fad wfor Wi dafors avaay
 IF@ N v @ yoafr &
e gt 3, o & wfa s e sy
N WA WG W9 I9W ¢ | & wF
wgr g 6 N weriw gomfs s
fex frafaorma F @ gud, s & @
¢ Y agr Y g fara-faw Ao
o @ & e Qe w3 § e
feafaag ¥ s &7 IR
sy g 1 d are Al § wgT A
&t & aravacw af gudar o farer
W § T A T HRAE , T, WY oY
gfes T ww ek fawr &
T WY FA7 F 1 agr 7 feufr wy
% w7 € aw gy @y o @ B,
& § s wrgw f fe g A gy
# a frdee wem wgen g e forerr ovrr
X faftmdwsawmorfradnm g
Mg fmrpeé
g WX FaT & §9 sagre fear
w1 & o R Y qeT v g fe
afy o 9T 0 ot awg ow depdr

¥ §3 ¥ g e w3 | for |
¥ fre af o fipy faafraren o
Yar o, v Qoqer o9 B WE I
B RY W IT F AT 7 $I1A-
g fear oy wr § Wik agr R AT WY
yrava<or dur frar o er & 1 W oW
vaeaT § & A Sy  frwrer et
¥ et ! W A faar it
T qUF W JEELT W T qG (X
N, A i vy gom

¥ 7 g fo g e awss
®aw § gfafed werel W
yfwra @ o T W weE AT
tar w @ w1 o R @ g
FORTT &7 farerr ¥ e e ST
< sfafesa v &1 arvnfas 9o

v G AT & B e Wik gAY
ft eget & ow ¥y g Ik @Y, A
oY T8 & 0w o« v & 1 I war
¥y oY gre s & 5 /iy §1 @ ag wgw Wy
§ fe 771 v o Y O fr aw wvY Y
yaré feram ¥ e 7 § ¥ A W
W&+ farar arvar 8, Az e v §
N wr g § N o gl Hifgw &
Wagdrsraw At W ¢
feqem & woal, feart, W
Wt firer ooy af & fo TN W,
farer oY qer 2o, eX Py §, fawm ¥
worg kg W fawargfsd
=i ape) F oy ¥, w7 IT N7 A
ot w3t ¥ v wrowr & wgfew Al
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et ? & weelw faer ot § s
wrget § fie oy v e W @ e W
formr Y dwerreas a & frafed
# i g fowr & swear &t
AW AL AT GAR | AW AT g
af AT gEY, AT AT ¥5 § wWEHA
am R RN A E sl W
T W s ge o | fefew AW
st fafarw aF afs & ot o=
oW RIS ST X W R, A A
N IO TR AR TR
for oF wiwe & wiww oz ]/ &
faqw g7 Ifew 0% ¥ fawe v
T 1 W gurd ane wW ag f
fs wrefre fe & oy § fafgw
NE W gfafees A ara o W
waTe 97 @ &, I ave st s
& 1, 37 § g7 ™ = faew Ay
TR 1T AgT W AT §
€W Irad # f arefas faen & @y
# gfaa & sgr v § 6 eco oW
Wy % a% & sV W iy
ufrard firatr 37« sqeeyy % A
e e A ¢ fr iy qu-adiy
T & wed & W 9T I 9T
Ngamaaam i g 1 fem g
QY & Ay e 3o W A
o § o w fawg & frod a3 &,
for & wwz T & fs Qeyo & faar
afydy &1 0 ¥RWw gwr w1, vEN
LERY-C% % AW WG AT a% &
™ ¥ gfimd sfow faer 2@
o faote fiear a1 a1 & g wg
g g fe @ wEd oy, st
srfens frer & 7a® 93 TRAETOE
aYw fawre firqr arg waife 2@ & it
wR & fad gy v § fe W@ RS
& ot doht & wrg wTt OF 1 @ T
o dw ) § fr o W Formefy Boft &
T waw agw wifgd, ol oft @&
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Yesmaniafi g} é

Iaveay W, & ag o d@ 4
Ve a1 aw forery o s, ww A ©
m%mqmmtnmmmr%
Y@ & v &% fawe @0 Ng
Reretr & wer & &Y 39 grew F g IW A

ﬁmmnﬁmwmwmﬂ
WY § 9w ax e gw «vr % A
B aEE A R AR W
Ww e w e axfed s Al
fear omer & % aw dw & oEw ®
e o F G A s gw A
T G% §, WG BT TF A8 I¥AT § |
¥w wrry & & g W wgar wigw g
fe fer 1 sty W & & o
oy 7gr ¥ 1 frd ®Y wrwivg A &
urg wo e g, 5T g g st
wTaT &), Wiy afirw ), W} A
Wi $adw g, wg w Q, g 7%
DI dIRGR R shaw &
e ATl i wer At
Baw G & ¥rq § W 9 ga dad
Efe auelt 1 aft o o §
WY g a1 | W wry o Suy o &
W AT & w9 F e § W g
£ f& ot sona suw s R gt §,
FuwT wrew e ¥ ofter T wifed )
Ty R & § e o waw W ey
¥ s a Wi € § waw aqfex
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& R aff @& o
@ § fr v o o<y & el
TR ¥ o7 #, ue whand foen &
mﬁ‘m&wifﬂg{tmﬁtv&
et st asd gar w6 A @, fear
Wt sregr wifgey I9HT WY A g, SEwT
ey ®Y foear wfed 1+ & wrewy
g A xawTw s § e fey W Y
gfrg N aid ¥
F¥aw ow f Ty § 9T A g% fe wod
wfger waw g &, AR aga AA QW }
aar gt anfgem ®v sawr O {0
W g %y A § 6 wad W W
2 9T YW AT W1 AT § W AW
W AR 9w @ § fr fedr
o 3, g &1 famr e qor @@
Ay dare g gu § W I 7w T J
a8 DX AW TF qAA B QT TE A
g¥aT §, T a% WAy w>h, @ {
qARAT § 48 A% W A |
ag & T ara feard A § fr 9%
frdy w1 &7 N fgar & W@ W
I faar qriy & IarT gu IEe TR
&Y firar Y F 1 W AR TE@
ax #r ¢ fe fer o g wpfae
a1 WX IRt T T 97 wfafsy
feor 91wt 9% Sgwy  whfea
frar T @ W AT f& oW w9R
I T AT ATAAY T Y oy wrEar
WY F3 T AT ag g oo
wr g€ oo e g aned W o
Afwa sore srawr faare @Y s s aw
X I, AW q% fawa K9 a1 9T A%
Tt 3w darK A §F o g%
RN SR @y AF
wy wg ¢ fe g2y af w1 A awa
dfgwrs § far nar &, s e W DA
xr Wk fer St adik § o W
¥ eq i glafcy aff ff ardfy o
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} faray s ey & 4% o W
wrgn g f5 oue folt & o & ag
¥¢ & fr wxiifewe § ofewr v &
ot W wgfear et afe fgdr W
T ATYT & 7 §F JGR FT TE &<
fear o wewy QA 0% ¥ T A W
sfafese fear war & 3% fag sy
¥ AT 9T g gIfer el o weet §
7 wré o afzw Ak ar wwdr §
o & afeaer & o} & qor faene Y
¥ Wi 3% fedt qourr w e
¥ AT 9F | 7y I wfor W Ay
g wer e Fra e ek 7o
I9 AT AT gwAT § WX & o
wifgd 1 vafad F sgv wgar g e fedy
LR RS TR £ L Gl
yr AT wE A7 wriart oAy
wifgd

=1 & § farerr wofy ey & wgav
wigan g f fgg e & raew
® fom fodgs 1 919 87 @@ I
&Y 8, I az oirey ¥ ey et wfwAse
& ardt forgd 3% a0% ¥ °nt grT Ay
art 7 At wfeard A @, =i
x @ /T N qaT w7 A g, %
¥ FA F g 74 9EE g A€ |
Dr. M. 8. Aney (Nagpur): Sir,
m rising to speak on the subject, I
only intend to make a few observa-

tions on certain points which have not
been noticed .

Mr Deputy-Speaker: The hon
Member 1s not audible to the House
He may either move forward or speak
with a httle louder voice.

Dr M. 8. Aney: Yes, Sir.

In rising to speak on this motion,
my object it to bring to the notice
of this House certain points which
have not been noticed in the debate
so far as I can see.



The subject of education is, probab-
ly, the most discussed subject through-
out the year. In the name of confer-
ences, in the name of gatherings, in
the name of convocations, we find
learned men speaking on the idesls of
education, the methods of education
and the present system of education.
There is so much literature already in
existence on this matter that it is diffi-
cult to go through the whole of it
even. And, there is no peint that has
not been touched so far as the ques-
tion of education is concerned.

But, in all this multifarious litera-
sure that we have get we shall find
that there are certain common points
which deserve to be noted.

One point is this that the ideal of
education bas been umversally admit-
ted to be to bring out young men who
are able to shoulder the duties of a
citizen. That is one thing which is
generally undersiood to be the alm
and object of education. Not onfy that;
one more thing also, that the citizen
should be a eitizen of the country
whose burden he has to shoulder.

In the case of India what we have
found out is this Our present Uni-
versities, the training centres and the
various other educational institutions
in which the boys are learning at
present are not trying to bripg out
boys who are really trained in the
Indian culure and gble to shoulder
the burdens which should fail on their
shoulders as citizens hereafter, That
is the main point.

uyideaofamanbemggreattn
the Indian culture 3s this. Indian cul-
ture at its best is expressed in the
language called Sanskrit. 1f a man
does not know that language, he is at
leutupectedtomerapect!orthat
language., But, f a man has no res-
pect!ormthnme,evennhek
a very big man, J will call him a good
man, I will call b a great man, but
1 will not call him a man brought up
in the Indian culture. Therefore, I
attach considerable importance to tbe
study of Sanskrit.

‘llmowtbewbjectdthelmdyd
Sanskrit—the revival n!_ Sanskrit

, PHALGUNA 326, 1880 (SAKA)
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studies—has recently attracted the
attention of the Government of India
also. Last year, they appointed @
Commission which has toured through-
out .the country and published a re-
port. The report has not been for-
mwally put up for discussion before this
House. But, I hope the Government
will one day do that, I believe, 1n the
other House, there was a discussion on
a resolution moved by a Private Mem-
ber. My point is this.

Unless you have got a thorough
knowledge, at least a fair knowledge
of the literature which forms the basis
of your culture, your training will
always be deficient. All the efforts
that we have been making with the
best motive and earnest desire can
make us good and capable men mno
doubt. But all these efforts will not
bear fruit in maintaining Indians @&s
Indians. In order to be good Indians
we must have a thorough grounding
m our culture and that culture has
been enshrined in a literature of
which any nation can ever remain
proud.

In fact, Rabindra Nath Tagore des-
crbed Indian literature as the richest
heritage that an Indian can bave.
What are the efforts that Government
is making to make students take o
the study of Sanskrit? It is unforto-
nate that we find from the University
results and others that the number
students taking to the study of Sans-
krit at present is very mmall. Omly a
very small percentage of the students
are taking Sanskrit as a subject of
their study. It is not that there is o
liking for the subject of Sanekrit.

There are certain difficulties eremted
by the curricula of studies that
been introduced which make it

f
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up those subjects by which the study
of science ig pursued. Now-a-days, it
is only the study of science and
sclentific subjects that will open
up a career for boys in later
years. Therefore, he finds it naturally
difficult to take to the study of Sans-
krit and he has to give it up at this
stage. These are difficulties created
by those who formulate the curricula
of studies. We must be able to prepare
the curriculum in such a way as to
make adequate provisiop for the study
of Sanskrit as well as fér the study of
science. If you can study science
along with the study of Marathi or
Hindi, where is the difficulty for you to
study science along with  Sanskrit.
The difficulty is that the same boy is
called upon to study three or four
languages simultaneously. I believe
that the experts in education can cer-
tainly find out a way whereby a cer-
tain number of years, one or two years
may be spent for the study of Sans-
krit so that the student may be given
an opportunity to study Sanskrit for
one or two or three periods in a week
and he may get some knowledge in
that period. That is one thing.

Secondly, an impression has been
created from the day the English uni-
versities were established in India
that Sanskrit is a dead language and
so Sanskrit was taught in English.
There were thousands of institutions
in India where Sanskrit was taught in
Sanskrit but they were not patronised
by the Government. But the univer-
sity professors of Sanskrit who were
imported into this country from out-
side were not teaching Sanskrit in
that way. They were not even able
to read Spnskrit in the proper way;
they could not pronounce it properly.
They were looking into the Sanskrit
books as documents of historical im-
partance to be deciphered and were
teaching it in English. So, an impres-
sion was crested from the very be-
ginning that it was a dead language
and that it was no longer fit for
speech for living men and that it was
one of the sources of historical know-
ledge. This whole outlook has to be
changed. The students should read
Samskrit in Sanskrit; they should be
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examined in Sanskrit and replies
should be given in Sanskrit. If that
is done, the impression that it is a
dead language will soon disappear.
Sanskrit cannot become a dead langu-
age for the simple reason that even
today there are journals published in
Sanskrit every year; and about 300
books are written in Sanskrit although
most of us here may not care to read
them. Books are written in Sanskrit
and published in Sanskrit. And the
subjects are not only Vedantha or
Nyaya but also the subjects which we
discuss cveryday. All these matters
are being done and during the past
few years there has been a great re-
vvel The Sanskeid FParshed s demg
held, as most of us know and our
Yriend Shri K. M. Munshi is taking a
leading part in it. That body has
een doing the greatest work to popu-
larise the cause of Sanskrit. But
bopular efforts like these can only
tucceed when proper support and
batronage comes from the Govern-
ment. Patronage should not mean
just some show of patronage; it should
patronage from one who feels for
the cause of Sandkrit. That is my
bomt. Sanctioning of a few thousand
tupees to hold a conference will not
Yo. 1 want patronage so that it may
Yourish and grow as a language with-
but a proper study of Sanskrit it is
Impossible for you to expect the ver-
haculars to grow properly. My friend
Seth Govind Das who spoke at the
ginning rightly hit the point that
You cannot introduce Hindi as the
Jpedium of instruction because there
Were no books on any subjects in
Yindi. 1 give you a challenge, What
13 it that you are going to do when
You introduce Hindi as the medium of
instruction in colleges or any other
Vernaculars. How can there be the
Mght type of text books in Hindi and
Gther languages? That can be done
9nly with the help of Sanskrit. Sans-
rit language has got not only a large
Vocabufary but there is also a grest
Yacility for coining wme h:;:iztev
Tiot possessed by any er .
That is the peculiarity of Sanskrit.
Banini's Ashtadhyayee speaks about
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the coining of terms, It is a thing
which hes been approved and appre-
clated by western writers to a great
extent. Sanskrit has also contributed
a great deal to the study of philology
and it is only here that it has struck
@ little root and is getting some fillip.
A great dea] of progress was made in
that sclence only after the western
scholars were able to know Panini’s
Asthtadhyayee, and Yasta's Nirukta.
Other people are learning a good deal
from Sanskrit and we in this country
try to learn Sanskrit by reading the
English texts written by other per-
sons. Take the Vedas. We are not
reading the original texts but we are
reading the translation by Max Muller.
It is & good translation and we all
owe a debt to that man; at least he
thas made it available in a language
which we study and which we have
been studying for more than 200 years.
But after all it 1s better to live on the
milk of the mother rather than the
othersmilx foods.

ghri €. K Nair (Outer Delln): How
many new books have been written in
BSanskrit on history, politics, ete.
during the last 20-25 years?

Dr. M 8. Aney: Only a few books,
But if there are no readers nobody
will care to write those books. If you
introduce it as a subject in the
colleges, 1 am quite sure we have got
pandits who will help you and give
such literature. I have no doubt—r-

Shrl C, K. Nalr: You must create
readers.

Dr. M. 8. Aney: My main pomt is
this It has a rich literature; it has
a rich heritage. 1 fecel that no Indian
ambassador should go out unlegss he
has some knowledge of Sanskrit. I
want him to be well up in the diplo-
matic art and all the other things but
he must go there as an Indian and
he must be fully grounded in the Jite-
rature so that he can go and spesk as
an Indian. Of course these are pro-
gressive times and things change and
he may disagree and even criticise
that But he must have a correct and
aceurate knowledge.

I was tald of an incident by a friend
Who had gone to Amerfca. A meeting

Demanids PHALGUNA. 26, 1880 (SAKA)
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was held and a professor of Sanskrit
was in the Chawr. He spoke three or
four sentences in Sanskrit such as:

Hfry  wr WA wie ok
One of our representatives who was
there was unable to give him a reply
and he had to say: “Yes, Sir; thank
you.” That is our knowledge of the
literature of which we talk so much!
At least the representatives who go
out from here should have some know-
ledge about it. He must have at
least such knowledge of the langusge
80 that he should be able to acquaint
them with what he has to say.

One of the things that I want to
emphasise today in this discussion is
that the Sanskrit language which the
basic language—bad roclke—on which
aur culture is buil{y up, should be a
matter of compulsary study and if not
ap least a matter of optional study,
and attempts should be made to
remove any obstacles that are there in
its way It should not be said that it
is not a particable thing and nothing
can be done. We are here to make
the impracticable things particsble

With these words, Sir, as I have
received a note that my time is up, I
declare that my speech is also up

Mr. Deputy-Speaker: The follow-
ing are the selected cut motions relat-
Ing to the Demands under the Minis-
try of Education which may be moved
subject to their being otherwige admis-
sible:—

Demand No No. of Cut Motion

13 580 {Disapproval of Policy),
70 45, 475, 9 415, 4o
470, 471, N
481, 482, 483, 2341 583, 58¢,

58&.)‘_586, 593, 604, 60S.
14 581 (Disypproval of Policy),
582 (Disgpprovat of Policy),
275 274, 443, 444, 45 ‘4"
474 475 475, 477, ATS; 546,
547, 548, 549, 550, S5I, 552,

;33; 554, ;gg: 555- 3571 5“.
606: 588, 590, 91, 393,

8o
s Bfmawmw
1 a7 o e &

602, 603, 613,
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The list indicating the numbers of
the selected cut motions will be put
on the Notice ‘Board for the informa-
tion of members,

Faillure to introduce a system of edu-
cation suitable to India.

Shri B. Das Gupta: I beg to move:

“That the Demand under the
head Ministry of Education be
reduced to Re. 1",

Failure to maintain standard of educq-
tion on all levels.

Shri M. B. Thakore: I beg to move:

“That the Demand under the
head Ministry of Education be
reduced by Rs. 100.”

Pailure to raise the salary of the pri-
mary School teachers.

Shri M. B. Thakore: I beg to move:

“That the Demand under the
head Ministry of Education be
reduced by Rs. 100.”

Failure to co-ordinate the wvarious
youth welfare and training schemes
in the country.

Shkr? Subiman Ghose: I beg to move:

“That the Demand under the
head Ministry of Education be
reduced by Rs. 100.”

Failure to make adequate provision
for the National Discipline Scheme.

Shrl Subiman Ghowe: I beg to move:

“That the Demand under the
head Ministry of Education be
reduced by Rs. 100.”

Delay in granting scholarships to the
students of backward classes.

Shri B. C. Mullick: I beg to move:

“That the Demand under the
head Ministry of Education be
reduced by Rs. 100.”

Jor Gronts 6756
Pailure to take any positive steps to
fix foir and uniform salaries for
school teachers throughout the
country

Shri Vasudevan Nalr;
Nove:

“That the Demand under the
head Ministry of Education be
reduced by Rs. 100.”

Ibeg to

Defective reorganisation of educationm
and the confusion resulting there-
from

Shri Vasudevan Nair:
Move:

“That the Jemand under e
head Ministry of Education be
reduced by Rs. 100.”

Ibeg w

Failure to earn the co-operation of the
teaching and student community in

the new educational development
programmes
Shri Vasudevan Nair: 1 beg to

nove:

“That the Demand under the
head Ministry of Education be
reduced by Rs. 100.”

Failure to implement the constitu-
tional provision regarding universal
and compulsory education upto the
age of 14

Shri Vasudevan Nalr:
move:

“That the Demand under the
head Ministry of Education be
reduced by Rs. 100.”

1beg to

Steps taken to settle the student agita-
tion in Banaras Hindu University
Shri Vasudevan Nair: 1 beg (o

move:

“That the Demand under the
head Ministry of Education be
reduced by Rs. 100.”
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Failure to introduce compulsory mili-
tary training in schools and colleges

Shei P. R. Patel: I beg to move:

“That the Demand under the
hesd Ministry of Education be
reduced by Rs. 100.”

'dluntoﬂ;\dmuwausandmmto
curd indiscipline in schools and
colleges

Shri P, B. Patel: I beg to move:

‘“That the Demand under the
head Ministry of Education be
reduced by Rs. 100"

Failure to check intrusion of polities
mn  educational institutions

Shri P. R Patel: I beg to move:

“That the Demand under the
head Ministry of Education be
reduced by Rs. 100"

Failure to prepare standard books on
different subjects 1n  regional
languages

Shri P. R Patel: I beg to move:

“That the Demand under the
head Mistry of Education be
reduced by Rs. 100"

Desirability of gining special grants to
educatwonal institutions located in
rurgl areas

Shri P. R Patel: I beg to move:

“That the Demand under the
head Ministry of Education be
reduced by Rs 100.”

Failure to stop students from taking
part in elections

Shrt P. R. Patel: I beg to move:
“That the Demsand under the

head Ministry of Education be
reduced by Rs, 100.”
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Need to provide special officers under
the Centre for all the State langu-
uges as in the case of Hinds

Shri B. Das Gupta: { beg to move:

“That the Demand under the
head Ministry of ‘Education be
reduced by Rs, 100.”

Foilure to introduce free compulsory
Primary education throughout India

Shri B. Das Gupta: 1 beg to move:

“That the Demand under the
head Ministry of Education be
reduced by Rs. 100"

Foilure to cope with the non-com-
pliance of Central directives regard-
g educalional polerer o Yo pur-
sued by the State Governments

Shri B. Das Gupta: I beg to move:

“That the Demand under the
head Mimnistry of Education be
reduced by Rs 100.”

Need for more emphasis on the
Nat onal Discipline Scheme

Shri B, Das Gupta: I beg to move:

“That the Demand under the
head Ministry of Education be
reduced by Rs. 100.”

Need jor economy by cutting down
unnecessary expenditure m the
admanistration

Shri Vasudevan Nair:
myye:

“That the Demand under the
head Minstry of Education be
reduced by Rs. 100.”

Need for thorough enquiry into the
vwolation of the minority rnghts in
the States granted under Article 30
of the Constitution

Shri Vasudevan Nair;
Myve:

“That the Demand under the
head Ministry of Education be
reduced by Rs 100.”

I beg to

I beg to
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Need for establishing an effective
machinery for safeguarding the
minority rights granted under Arti-
cle 30 of the Constitution

Shri B. Das Gupta: I beg to move:

“That the Demand under the
head Ministry of Education be
reduced by Rs. 100.”

/Failure to introduce integrated educa-
tional system in the country

Shri Aurcbinde Ghosal: I beg to
move:

“That the Demand under the
head Education be reduced to
Re. L”

,Failure to stroduce free compulsory
primary education

Shri Aurobindo Ghosal: I beg to
imove:

“That the Demand under the
head Education be reduced to
Re. 1" i

Failure to wmtroduce free and com-
pulsory pnmary education in Indwa

Shri M. B. Thakore: I beg to move:

“That the Demand under the
head Education be reduced by
Rs. 100.”

Failure to provide free and compul-
sory physical and military training
in colleges throughout India

* Shri M. B. Thakore: I beg to mova:
“That the Demand under the

head Education be reduced by
Rs. 100.”

“Working of the National Discipline
Scheme

Shri Vasudevan Nair:
ymove:

I beg to

" *“That the Demand under the
head Education be reduced by
Rs. 100.”
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Working of Audio Visual Schemes

Shri Vasudevan Nair: I beg to
move.

“That the Demand under the
head Education be reduced by
Rs. 100.”

Need for provnding a school in Neuw
Delhi for the Oriya speaking
chiidren

Shri B. C. Muilick: I beg to move:

“That the Demand under the
head Education be _reduced by
Rs. 100.”

Need to establish Rural Institute for
Higher Studies in Orissa

Shri B. C. Mullick: I beg to move:

“That the Demand under the
head Education be reduced by
Rs 100"

Need for greater Central assistance to
States

Shri Vasudevan Nair: 1 beg to
move:

“That the Demand under ‘the
head Education be reduced by
Rs. 100

Need for more expenditure on
schemes for youth welfare

Shri Vasudevan Nair: 1 beg to
move

“That the Demand under the
head Education be reduced by
Rs. 100.”

Need for more allotment for Univer
sity Grants Commission for the
Second Plan period

Shri Vasudevan Nair:
move:

I beg to

“That the Demand under the
head Education be reduced by
Rs. 100.”
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Delgy in the change-over to three
years degree course in certain Cen-
tral Universities

Shri Vasudevan Nalr: I beg to
move

“That the Demand under the
head Education be reduced by
Rs 100"

Failure to wmplement the promises
made to the Delh: Teachers Organt-
sation

Shri Vasudevan Nair: I beg to
move

“That the Demand under the
head Education be reduced by
Rs 100"

Imposition 0y Thwmd: m the hewd oY
Education on the non-Hwnd: speck-
tng peopl-

Shri B. Das Gupta: I beg to move

“That the Demand under the
head Educatépn be reduced by
Rs 100"

Need to make physical education com-
pulsory wmn all the stages of educa-
tion

8hri B. Das Gupta. I beg to move

“That the Demand under the
head Education be reduced by
Rs 100"

Need to make agricultural courses and
manual labour compulsory n edu-
cational mnstitutions

Shri B. Das Gupta: I beg to move-

“That the Demand under the
head Education be reduced by
Rs 100"

Need to promote and financially assist
voluntary organisations working n
the field of pre-primary and basic
education

Shri B. Das Gupta: I beg to move:

“That the Demand under the
:e::d Education be reduced by
s lw ”
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Fauure to make adequate provision

for rural higher education
Shri B, Das Gupta:.] beg to move*
“That the Demand under the

haad Education be reduced by
Rs 100"

Need for ssmultaneous commencement

of school and college sessions under
the Universities at a fixed time of
the year, 1 all the States

Shri B, Das Gupta: I beg to move:
“That the Demand under tac

head Education be reduced by
Rs 100~

Need fro. axtennne. financsal. ngnstonca.

and encouragement to the voluntary
organisations for child welfare

Shri B. Das Gupta: I beg to move-

“That the Demand under the
head Education be reduced by
Rs 100"

Need to recognise and establish the

extra-territorial junrisdwction of the
Un-versities under the States

Shri B Das Gupta: I beg to move

“That the Demand under the
head Education be reduced by
Rs 100"

Need to provide scope and facilities

for affiliation with the Cen'ally-
admimnistered Universsties for eau-
cational imstitutions 1n any State

Shri B. Das Gupta: I beg to move:

“That the Demand under the
head Education be reducea by
Rs 100"

Need for Uberal financial assistance

and encouragement to volustary
organisations for socusl welfare

Shri B. Das Gupta: I beg to move:

“That the Demand under the
head Education be reduced by
Rs 100"
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Failure to produce suitable literalure
and text books for basic eiucation

Shri B. Das Gupta: I beg to move:

“That the Demand under the
head Education be reduced by
Rs. 100.” .

Failure to develop a proper system of
basic education

Shri B. Das Gupta: ] beg to move:

“That the Demand under the
head Education be reduced by
Rs. 100."

Need to grant scholarchivs to the
Indwian Students who are taking les-
sons 1n the college of physical edu-
catwon in England

Shri Aurcbindo Ghosal: I beg to
move:
“That the Demand under the

head Education be reductd by
Rs 100.”

Need for greater provision o] grant
for the University Graals Commis-
0%

Shri B. Das Gupta: I beg to move:

“That the Demand under the
head Education be reduced by
Rs. 100.”

Failure to develop and establish a
uniform system and standard of
Secondary education

Shri B. Das Gupta: I beg to move:

“That the Demand under the
head Education be reduced by
Rs. 100."

Need to lessen the cost of education at
the secondary and higher stages

Skri B. Das Gupta: I beg to move:

“That the Demand under the
head Rducation be reduced by
Rs. 100.”

Jor Grants 6764

Need to replace the existing
of education by basic education

Shri B. Das Gupta: 1 beg to move:

“That the Demand under the
head Education be reduced by
Rs. 100.”

Failure to provide for the develop-
ment of Tribal languages

Shri B. Das Gupta: I beg to move:

“That the Demand under the
head Education be reduced by
Rs. 100.”

Need to provide education in the
mother tongue for the non-Hindi
speaking population in a KNindé
speaking State

Shri B. Das Gupta: 1 beg to move:

“That the Demand under the
head Education be reduced by
Rs 100.” .

Need for publication and sale of cheap
edittons of Gandhian literature in
all State languages

Shri B. Das Gupta: 1 beg to move:

“That the Demand under the
head Education be reduced by
Rs. 100.”

Need to introduce sanskrit as a com-
pulsory subject in the secondary
stage of education all over India

Shri B. Das Gupta: I beg to move:

“That the Demand under the
head Education be reduced by
Rs. 100"

Failure to settle the dispute between
the authorities of the Banaras
Hindu University and the students

Shri M. B. Thakore: I beg to move:

“That the Demand under the
head Miscellane>us Departments
and other Expenditure under the
Ministry of Education be reduced
by Rs. 100.”
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Inadequate grants given to univer-
sities in the State of Bombay

8hri M. B. Thakore: I beg to move:

“That the Demand under the
head Miscellaneous Departments
and other Expenditure under the
Ministry of Education be reduced
by Rs. 100."

Grant of scholarships to students
belonging to Scheduled Castes and
other backward classes

Shri M. B. Thakore: I beg to move:

“That the Demand under the
thead Miscellaneous Departments
and other Expenditure under the
Minstry of Education be reduced
by Rs 100.”

Deterioration sn the standard of edu-
catton wn high schools and colleges
throughout Indw

Shri M. B. Thakore: 1 beg to move:

“That the Demand under the
head Miscellaneous Departments
and other Expenditure under the
Ministry of Education be reduced
by Rs 100"

Farlure to mntroduce Sanskrit as one
of the compulsory languages in the
States throughout Indiwa
Shri‘M B Thakore: I beg to move:

“That the Demand under the
head Miscellaneous Departments
and other Expenditure under the
Munistry of Education be reduced
by Rs. 100"

Detenoration 1n the standard of sports

n schools and colleges

Shri M B Thakore: I beg to move:

“That the Demand under the
head Miscellaneous Departments
and other Expenditure under the
M-nistry of Education be reduced
by Rs. 100.”

Indwcipline among students
Shri M. B. Thakore: I beg to move:

“That the Demand under the
head Miscellaneous Departments
and other Expenditure under the
Mnistry of Education be reduced
by Rs. 100.”

PHALGUNA 326, 1880 (SAKA)

for Grant. 6766

Neéd for starting children musenun

ghri Vasudevan Nair: I beg 1w
mo’®: .

“That the Demand under the
pead Miscellaneous , Departments
ohd other Expenditure under the
plinistry of Education be reduced
pY Re. 100"

wo'king of the Social Welfare Board

ghri Vasudevan Nalr: 1 beg to
moVe:

“That the Demand wunder the
pead Miscellanesus Departments
gnd other Expenditure under the
pinistry of Education be reduced
vym 1— R

Fgilure to give employment to the
candidates after the completion of
’;ost-basw education

ghri B. C. Mullick: 1 beg to move:

“That the Demand under the
pead Miscellaneous Departments
'nd other Expenditure under the
panistry of Educatiun be reduced
py Rs 100~

Nefd 1o gwe grants for raising
galanies of primary school teachers

ghri Aurobindo Ghosal: I beg to
move

*That the Demand under the
pead Miscellaneous Departments
gnd other Expenditure under the
pinistry of Education be reduced
py Rs 100~

Netd to impart free education to the
gcheduled Castes and Backwerd
(lasses

gbri  Aurobindo Ghosal: I beg to
moVe
“That the Demand under the
pead M.scellaneous Depariments
gnd other Expenditure under the

plinistry of Education be reduced
py Rs. 100.”
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Need fer wntroduction of regional
languages as medium of Uniwverssty
education

Shri Aurobindo Ghosal: I beg to
move:

“That the Demand under the
head Miscellaneous Departments
and other Expenditure under the
Minstry of Education be reduced
by Rs 100"

Need to gwe financial aid to authors
and publishers for publishing college
books n regional languages

Shri Aurobindo Ghosal: I beg to
move

“That the Demand under the
head Miscellaneous Departments
and other Expehditure under the
Mimstry ‘of Education be reduced
by Rs 100"

Need to provide paper for text books
free of excise duty

Shri Aurcbindo Ghosal: I beg to
move

“That the Demand under the
head Miscellaneous Departments
and other Expenditure under the
Minmistry of Education be reduced
by Rs 100"

Need for a National Sports Stadium at
Calcutta

Shri Awrobindo Ghosal: I beg to
move*

“That the Demand under the
head Miuscellaneous Departments
and other Expenditure under the
Ministry of Education be reduced
by Rs 100"

Dispute in the Banaras Hindu Univer-
sty

Shri Aurobinde Ghosal: I beg to
move*

“That the Demand under the
head Miscellaneous Departments

MARCH 17, 1989
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and other Expenditure under, the
Minmstry of Education be reduced
by Rs 100"

Need to give grants to rural Uniwversi-
tites of West Bengal

Shri Aurobindo Ghosal: I beg to
move

“That the Demand under the
head Miscellaneous Departments
and other Expenditure under the
Ministry of Education be reduced
by Rs 100"

Lack of attention to the development
of sports and games

Shri Vasudevan Nair: I beg to
move

‘“That the Demand under the
head Miscellaneous Departments
and other Expenditure under the
Mmistry of Education be reduced
by Rs 100"

Lack of attention in preserving the
national archiwves efficiently

Shri Vasudevan Nair: 1 beg ‘o
move.

“That the Demand under the
head Miscellaneous Departnrents
and other Expenditure under the
Ministry of Education be reduced
by Rs 100"

Need for simplification of the proce-
dure for receiving grants by the
voluntary rural Organisations from
the Central Socual Welfare Board

Shri B. Das Gapta: I beg to move*

“That the Demand under the
head Miscellaneous Departments
and other Expenditure under the
Ministry of Education be reduced
by Rs 100"

Mr. Deputy-Speaker: These cut
motions are now before the Hbouse, I
mght also inform the hon Members
that the list that I have got with me
of the chits that I have been reeceiving
since this morning has grown so big
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that I find it useless altogether I ¥ ot sy awrk g wifgd 1 e

would not consult it, because I find

that I can’t pick up from this wtole Tt mucR At A A
mass I will also request those hon mﬁmﬁmmt
Members who get opportunities suul
%e::allow othersh toM:pe:k tod.ah,; agt aT g W & wfew & Ay
are many hon Members w 7 w1 | @ AR 7 & ag wgw vEA g
t t X on this subject, and X .
me ;h?el::v:n rar:: ::p:::t:ma:es :1; fis Tar worw § fe gw agr 0 e
this House speak for the present ﬁmﬁmmwm'
Now, Shrimati Jayaben Shah FER TR QRO Mg
& wfor @ wr ¢ & difeaw
Wmh oumin v (fro) T &, ¥ ot % vt w A g,

Farey wErew, fay awrow | Y v
fedt €, wrror i 3o srare fedt faren Y
g Tt | Wy, Afeefht st gEe
T & &N F o A gt e F
T agy & v fed @ o aga @
et R T
I ATt F AW &G w7 A€ {0

o agr WA &, WX IAW
T adeT @#er W s e §
wafoe I aga W& g amar § e
iy WY e Iae wasl o9 9 aww
wAr &

4 og¥ WEwd e W S
T ATAT § | qHA TG WIAT AHHY
Tar § fe g e e dfaw
T § Al gz g wifge 1w
Tt ag) g &) var & e s g fesar
gRifFsgoid iR 0w
it wr T, @t R gl ¥ faw
AT WY gwr ag went & wwed
a1 ol T afew qIR Ay §Y
i & 1 Foarr¥ Fesmr § O 39 o §
I & oI Tg TN TR FW
e § 1 yeferg ag T age Wit s
& war § 1 oY g e afsad e
T W T ¥ fvg acg g w1 1 few
# agt T oy W Wil § fe W
T8 wowrT sl e A afew
Fihrar R i wm &

AR AN g e g
PioRFTT R AAI R A A v A
AT arq awg § Faew onden o A #
Fas el e § AR § ag wew
R e W M Ay
armr sifgg

TRWw iR AE
I X A e & fow ey
o ot §, w€ xw F wferr # saz-
=Y ¥ g gr § a7 feT o e
& @ & f5 suwy amewdt qybee §
T wrfgd 1 & et avk #F AR
it g fir 31 gt sk Rz F Aoy
¥ & safeer &Y gey feur a1 W
Tt &7 § IwE aR F w6 |
& @ & f v g wnfee ar )
wrfgg 1 & At T AR WS a7 faAe
77 § % @ TS 2 ag g fe g
FrE TF T T 78 T ¢ 1 T A ER
¥ w7 FaTw & o oY aR ¥ & fag
faewn & 9t aT oF Sz W awdt
WX oF 82 & gfaw R i ged &
T @ A Wy shvdAfer vonfaqae
# Twitzam st wferd i § 1 W
ifow goder & A @ro fadww §
IO W mE § v o
wifge 1 NER W femr sy Nw
o S vy T ¥G wrwar § WK
wpr ot § 1 & quwlt g fe A0
TP AR W R T el wafe gt
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[sitz i orrder wrg]

wrEraT Wy vy 11 & fis wier gz
T &Y 7% Ty § fe wddy WY g Tl
o RE 1 A F oy ofr § sy WY
o fir gamdy oY ¥ gageT &Y ¥y TR
# afens T BY e v o §r el
1y FATT w19 iy fiY gy @Y A grer
s 7 £ ifg | Sfawey s fer fear
# WA § WS 7 g & wow wifge
el TR & AR F @ v §
g &

wifag ¥ aR § Y a7 arw gy
@ qT ¥ & wa g e & ey @ gw
faragdr 1@ & 1 & 7y Trarer & AT 9%
et g faelt aear & A § 3 T e
gt | W@ g agy o< faarfeay ¥ fed
ar 38 s e e ¥ welEgE
e ffeas = *rmr @ § o
tiTmrsg eI AN TTR
fe gaferer 7@ €Ff wifgn fer 2w
7 O & oft &, form ¥y g § fi e

& & dfeah mim wgwe wafew
MY T A FN gum F Tl
gt gw WA ¢ & sammw
s e & it onfra
Hifeaw % A O AT E
# @mh gafae T e g, W
fafa a@ & f& =%

# wymn dfemw W vww fedy
wr ¥ o § fomw A¥w T
g AT @ W A" Fq WO W

?’«;;
2
¥y
il
3
9
|

411
|
;
]
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e & ¢ feade IR v ot T fam
&1 g & Franfaay € W 2g+
gferw Tt § | & wowd g fie ol
¥ e & fowy & aoe o ey
faeqr wraT wifgg | R 9 BT ae
§ A o oyt & W A ¥ 39
T vy wfeer fear A wifgg o
e QuT 7 & gAWW, O E qR W
Frar s rferg o o € a
Y wge wifrw v Foome i dix
dwrrer Adwr 9T WG §, & ag sfeww
Fguraw R ¢ fepmrr sl

T A TN WY FEA T FAH
¢, swer semfaer fad oy fafa-
& 9T s afew T8 &, wfe
wrefie fex TrTfiru=s W gefafeg-
o § 9 Y e & fow far &
wifaw &1 S @, I dnw %
gy, AN wi afrafafat &
gaforr ® g aga qfew § 1
e R ki fswmaaw &
w1 &7 WY & 1 g § @ erfer
*r gy A i w3 1 K ag wT
g fe g A s dar ¢
gy SR AT F T AT 7 W
W @R xfay A s &t wT AT
qare 3A 1A | G A= § e S
I g ATATT AN T A AT,
aMas PR WA dgE et R
&are A OF Al § W T T A
wrAen & el i |l e Y
R feewmra & fely 3 o a1
ey wEwd et §, XRfAd W A
Fawt g1 fear R 1 I ag A
¥ W & ot aft g o & oy 8
fis guferw & Famy v o) w1 7
ag ar g g fr gt oY frerdt
w3 ¢, S & fead dehfoaw wad
T §, fert 3% ST ®Y g
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&, forr & farg winfirer ey i
ot meddw, W
ol § fr ot O aff foew ond §
ot o af okt & 1 o Ty o o
£ fe ferd fredf 48wl & wit ond
¢ % fored st o §, S e
Qe F et ond &1 & 38 W

YT & I ¢, O R Iy Ferarae
# sufere wrar Y o5y A T &)
gafad ag 8 g3t qraar § fe aewd
QT & a8 91T W g faar i o
mmﬁmWamm

qAT WX HeY 67 7 A WA §,
IO ATH B WRT A Ay [ ¢
W T 99 AN et A W H A
3 ¢, forawy ofomw 7z & 5 @l
farerr 1 & FITAE IS AT & 1 AT
fefaferm s wfefafen & aga o
N arft &, Aww wrwr feafa ag & o
N g A §, ag TTET W, T
g wig ¥ M § gy f o ol
¢ fdre war @A § dfew T
wofor gg N A S g &
st vy § fe sl ol o e
s & 1§ wr § fe & R
v & agw 39 Rwed @ R
& Tt & o fawrg 97 &, e
FRwmgmd i qw
e

e ¥ aTs & codfew e
THGHE ¥ AT TR W O aher
406 (Al) LSD.~17.

for Grants 6774

ag 3t Freer war § fis o of-fored
W fowrs oy md 1 wehie @ o
o ag oAt ¥ W A G wwqw
waﬂwnmw,aﬁgﬁmﬁ
oo 1 W€ o 82 ¥ ey Wt @), S
o ¥ 7 &y anhw o § 1w
N w93 S w0 AT e
wifgg, Afer firrs w1 s & fe
TY & w7 ), & 9 fewrs
¥ asn ) F W o W faegw
AT w7l § 1 o wfie & oy w1
FT §, WIR Iq¥ T TER I
ag & u® A F ww adi g, v wg
ol ¥ § v #F s gwar & 1 faw
& ¥ qre w9y v w7 w8,
¥ ¥4t ) faar few spere ¥ A
2

AT 7F A qF ) arEATE! w1 Wy
&, o w7 Ygd ¢ fw g A awenrg
¥ SART ¥ SUTT AR, AfwT Iqr
oY farfire o oy € 1 iy R T
fax 217 2t § i g AR QU AT
2 @5, Ffe for off forr & o el
W §, IR FIC WA &1 vw foar
AT Afgq | qF T8 A § e wowrc
W ¥ £ A F T @ d
W qrfaaEy & & wmaedr @

§ | T fowal ¥ fawg & afoss,
TefE W Y gfadl 8 oy el
T 1 & W AT g ag wvedd W
g Fare W fawel & amd Tt
€ 1w A9 FY gfm @ W E
adfr fr w7 weEEt § et § o)
# Y madde ¥ qrg o T & AR
% w21 aed § | & Wt § fr vEy
fgar w1 wt @ wwir )
wfed g ot § faeare wov wigg
iR ® wiwd foeedr wifgg,
form® qrer I dnrf o iafew  faerg
A W L wT ¥ S g g
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[sfrefy srwrider o)
“ﬁq@'m?.tt,!ﬁm,m
oI W ¥ fag a1k o e Al
T
@ e ¥ i § d g
wgTr gt § f5 gud aga df qRive
& oot € § 1 o fran arw g, @
gedwer §, S0 g gar T W § )
s wiw ae f e gy
&7 &7 %@ § | SrAT dABAT A1E A
wew ¥ W ag ww A § 1w
wag g fr fivgifet M aw &
qG O AT BT § | § raddc ¥ ag
wter @l g fin g AT ¥ v
Fg wwiAgT fear ow, Wit
T THTC 8 1 35 famre @ wr

T QT & At o d
sfestar £ 1 gafod s U a &
YTWamgE AN 1wk
Torare weT i e 97 Y fvw
*Y foremr & St sfigg 1 S e F
o &g fasivar g wifga) s

o7 & € fe ailasae ok wfe-
% faar wow worr fafeeite & 49
€1 % g wgr e § e aw A
e @ weh §, g i e g
Wwe & faww F ¢ | safee 97 A
0% & Frferel § 41 ey Tfgn
T IT Y QA fofaeh & A9 @
fear ard, of w1 g axg F v

#1 wga A wFd wgh @ o
Mm@n‘?ilmwilimﬂeﬁ
feNOidFwfi % o &
T FTET AT SO W T
&€ 1 A Iorr Fwdar

At faaw fax (abmge) ;9o
qu‘tmr.m%gwaﬁwmﬂ
& I w7 ¥ ogw ¥ o

MARCH 17, 1050

jor Grants 6;776,

it o yorelt €7@ oW ¥ Ao
farame g o § o e st & gy
Nmm.mm.mﬂ'
wrOY st gl R ¥ o
& aAré av et § 1 o g e
§% 99 WHT Wo TETHF™A W
B SR gl gfrafadt ot fo
THT &1 Y, T grew & geN frare
foar | g wrr spxrferry wefarr o
R sw? areafaw frar st -
wrardt qv faare faqt o wer F
™ anlt o dow geaad o &
frare &<@ ¥ Tx w5 Freww v o
¥ 7g frowa fer  fis ws arog o
N gl aefern fier QA R,
57 xw o @ d4 faer Gy
oifgd ok 7 T N o fem-
fagram £ fem O wifed 1 o &
T @ o Saew W@ o
T T RE |

FET A ARfeuw e $7 gy
§ =% At 7 @R Aafym & @
foae o §, o g ey mar § f
WA WG of ¥ g ad aw
# I3 & Wit arEey w1 it iy
7 qew e & @it 1 e waw
wioargdt #Y 298 @ ug Leye § W
ug fream fogr § fr qequ—tg aw
wivw & wiss o5 q: ¥ avg @ &
& femfadt » ol dte fr.qer
ferr & adl ot g aw aw T 3
%zﬁﬁ@ﬁ&mw&ﬁma’r
T wiwE 48 &t wrawewar Ol it
¥4 wag e wa | g e
ferwr & woaew & ag i e fr §
& arfeaw oo gframer foar &
W 9T § §F wifgd sl Tud foeg
T wiow wrewwar v aw oY § e
wed wrfger o o Y v e
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7 wfew fedve F wygr v € T wifgss
owrrer efaw gt € S 3@ oo
g wftmlrQopd 1 @R WA
arodt & qyd ¥ fad wedl) et w7 am
ware § | 7a Rt F agy A dur @
T At & fag wem W gRe
wifger darc s war § i
R 3w & dwr fe gy awr arefi
weedt A ot wg1 § TRAW ¥ v
gerh X W d geaw farefedt & grdt
#F sy & 1 5 farar sy Agiew Wy sav
v s faqry & ¥ faamn srgar g
sréAT wEaT e qg weR-wvg fagrt
¥ ot iy qret & wfa A e
wER B ETEET W TR W)
A B, T g W R dure
wrard it o ¢ ufuw ¥ wfew dar
s &5

T ot "reafyw foem §, 9w
§ @ @ & A9 W g ¢
u% wreafaw sfaea o aar 91, 9@
& Y w97 faur fear w1 wsfas
farer ot garQ @ S F ¥ St faendt
frrd &, & afafefey & s &1
LRSI e IS GG S B )
AR Ay enfm fd w9 &) @@l
9% farer & W9-ATH £ IT B & Q-
T Y faard o § anfe @@ ¥ AW
o OH R U A T AR X
avy g o f5 feedt v 99 F w0
¥ 1 99 & " o fawfudi *Y
9 unr 93T ¥ g, 97 A W6 g
®t agfoma ot § 1 o aifew fond

Demonds PHALGUNA 36, 1880 (SAKA)

for Grants 6778

T8 wa § fe A e e
WA W W g sy o 1 qu Al
g or g & g Siw W fe oy
farandt agt &< fed wid o & ¥ N
Y T o6 § ar g & s St
ol ol gal ot owr vt o
wgd &, freafaaedt & o g 8,
& 9 3 ar @k | e wrepy G dar
t fs g sty goehr @@ F ag o ¢,
gt ftw & e T el § W
Rer T § e o F & aga § Q¥ oW
# for & aré oY qgr, ww o qard,
wod ¥ g, frw aw ¥ o> R
ot st ST A A @Y g 1 ST
AR, O AT, G o, A =W
T N AT aw & W #
wafemmm g 1 & wgn g f5 @
iy 9 farity ¥ & sq faar w7 Wi
arafaw A @ e § )
16 hrs.

gt o gar favefaamedl e
gy §, 1 & 7 av w1 folt B
TR W W Nfam &Y ar ot §
w2 v fagray Y e § & w fen
i gfafdw dfrsgrom @ §
fe & 7 ®r 7w § Wi wfuwa gfa-
T T W B A o o § 0 e



6779 = Demands

[sfr Ferw fong]
T ¥ ¥ ouiy wiw wQy e
Wiy foer srew oA ¥ O
sk ¥ Tl girafed aizw wivew
NHX & 7T ¥ ¥ w0
CRT 97 WY TR o W ¥
e faoredt W ¥ e
& 1 T ag T o @
t o uw @ W W wewr W wr
Rrivwgsr T AU @
forw & & i w0 T fare Weney
w8 ¥ Wi 2 v Q% e gfafed
wige wfawT Y avw & far i g
oY A% ¥ g FUT TG AW I
& 77 grsde faurEEt & waewwi §
werr g, Oy Swie At R g
& wgAr wrgan ¢ e gy % gl 9o
SR WY GHR FT W §, 5
urfa ¥ § ok 99 # wfong ag d
f§ g 9T Loo ¥ whW fTaRfedz
w1 & 1 s AT A<y w1 folt B
ordr fiFaT ST & A €9 % 9% qaee
#rn fis 5 faar @ Y @y Folt s
¥ ofcada FTa7 &0 W) £Y W {2
Wfsde § g 90 & a1 M g
W @ & 9 @ 9w 99 A g
WOHTT TI0ET ALY & Gy 1 Sq &
O T T A9 4 1 Ay Y a R
g 97 & ¥ wfywax ¥ @ AT W
AR famg 1 e g ae
O N o § AR ag W faae

AT%

MARCE 17, 108

w ¥ & wregw qe vt
wgt ww g 'y & far ¥
qrers a7 g §, ¥@ & ww: & of
e et § 1 Afie wgh T arsafie
QT IX fyay & Arsaw w7 qww § o
g ¥ Arer, Fome Ay § g wwft
& v gl ofr wifigd 1 gfrafedy & qdw
& ghafedr aigg s o o &
T IE WS o ff 6k g ®
fawifer Y § fir agr ox wdar wer
tm@m‘iﬁ#’fmﬁiltﬁm
s & ro v o Hfr YA
g fod ag el § fe A lh'?zw
oY Fomer st § aar fgr ¥ Y
ferer # 1 ag wer o wwar § fe fgly
§ Ivw wife oY grd @ g 1 Afer
& wgm wgw § f sl & o
frofet & s7R & swaw afe

N afF AT A O aT §
AT R 1 A At oF TR T ¥
way aar g fow & @ a0 @
fer o S o g @ W g
[y 97 R Wy wftad sv ¥
@€ oy § Mk v @t =
wr § g @y @ Wk faenfay &t
Wheftmmmm e g fe 3
wsE A W= I W 9T AT EHR qF
o @ & g7 wy wrf s o 7
@ &1 § wwwan § i wrsaw A fgdlY
g7 fr Wy @At Wfed Wik s
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Shri D. A. Kattd (Chikodi): We are
hiving todsy in the age of science, the
age of knowledge. The thrilling and
amazing scientific inventions made by
man are the greatest victories of
human genius. Even man’s God is
terrified at the scientific research
made by man But it must be remem-
bered that education is at the root of
all great human achievermnent. There-
fore, in a country like India where
we are educationally backward
education should be very jealously
guarded and must be raised to the

standard of the advanced countries of
the world

MARCH 17, 1000
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But before 1 speak shout the poe-
sent position of our education I would
jike to refer to some remarks made
jn the Estimates Committee Report
ot 1957-58 where it is observed that
5,000 years ago when Europe was, ia
darkness India was well advanced in
oducation, But due to general neglect
of education, the percentage of
jiteracy, which was 75 per cent
petween 800 to 200 B.C. declined to

50 per cent in 800 A.D., 80 per cent in

1200 AD. and 15 per cent at the
gdvent of British rule, When British
jeft it was 10 per cent. This picture
the past is not wholly a correct
picture. It is not true to say that .
during the British rule the percen-
g ndinnt. e v wlmih ol
800 A.D. there was a continuous
decline. But that was not due to the
general neglect of education but was
due to religious ban that was put on
all the Hindus except the Brahmins
flliteracy was the general feature of
¢he Hindu society because of this and
§ think nobody will dispute this fact
§t according to the observations made
py the Estimates Committee this
country was educationally well
gdvanced before 800 A.D. that was
pecause of Lord Buddha and his
jeachings. The loss of Buddhism is
the  greatest tragedy of this
country But now 1t 1s no use
ywourning over the loss. It is not
jmportant to consider what we were
»n the past. It is important to know
what we are today and what we wish
to be tomorrow. Now, undoubtedly
we are educationally advancmng. At
jeast the percentage ot literacy is on
the increase But more literacy will
ve of no use to grow strong and
erful OQur science, our arts, our
philosophy, our culture must advance
and the knowledge of all these things
yust have their effect on the mind of
gtudents They should build the
character of the students. Should
pould their personality. Education 1¢
pot merely filling an empty vessel, &
yacant mind. Education must be able
{p broaden the vision, it must widen
the heart and it must heighten the
imagination; it must help the man |
{a man to fully mature. This must
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bs the nscessary result of education.
Unfortunately, this is not the result
:.. the education we are today receiv-
Very often, cur Prime Minister says
that he is not afraid of the economic
situation in this country, but he is
afraid of communalism, casteism,
and other disruptive forces.

What is the economic future before us,
whether we should entertain any fear
as regards that, I do not wish to speak.
So far as the Year of the Prime Minis-
ter regarding the disruptive forces
is concerned, it is really worth con-
sidering and it deserves very serious
cansideration. Besides the evils the
Prime Minister makes mention of,
there are many other evils such as,
the people of this country lack the
conscience that becomes agitated at
every wrong, the people lack the sense
of beauty, lack the sense of fraternity,
lack honesty, lack patriotism. These
are greater evils and they must be
completely uprooted, must be exter-
minated. These evils are more fierce,
more dangerous than any foreign mili-
tary aggression. There is a fear of
being crumbled down from within and,
therefore, we must banish these evils.
How can we do it? We can do it
only by taking care of education.
Plato says that the evils of the
State or society are like the hydra
which get multiplied when they are
exterminated. The best course is to
banish them. That we can do by tak-
ing care of education and education
will take care of the rest. I believe
this piece of Plato’s advice will be of
more use today. With these evils, we
will not be able to reorganise society
on a socialistic pattern, it will not be
possible to run this democracy success-
fully. With these evils, we can never
flourish economically and advanee eul-
turally. These evils are like poison
in the womb of our society and a
purge of this poison is a necessary
condition to the success in all our

great undertakings,

How can we do it? According to
me, it can be done by introducing a
study of Buddhism in all the schools
and colleges. It is no use teaching
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carpentry in the schools. It is no use
teaching about and asking the students
to read about Nala Damayanti and
Dushysnta snd Sakuntala. Our cine-
mawaias are doing it in the best way
pomible. We should try to see that
there is no moral degradation. An
hon. Member by moving a cut motion
has suggested that religion should be
taught in the achools. I am in full
agreement with that hon. Member. In
most of the countries religion is
taught. This is the only country
where religion is not taught, This has
nothing to do with the secular charac-
ter of the State. Secularism applies
to the governance of the country. It
has no relation with the teaching of
religion. Religion must be taught in
the schools. What religion? A reli-
gion which will teach us love, & reli-
gion which teaches equality and fra-
ternity; not that religion which teaches
hatred, ill-feeling and inequality. In
these circumstances, it is the funda-
mental duty of our Government to
take every possible care to spread
education and the right type of edu-
cation: not that education which is
turning out babus and babus of a
horrible kind. You must see that the
aim of education is fulfilled.

But, for this there is need to spend
more money. That, our Government
1s not doing. Our Government |is
famous as a spendthrift Government.
But, it is peculiarly a miser in res-
pect of education. Russia, America
and other countries are spending more
on education. Not because they are
rich countries, but because they feel
that without education, it will never
be possible for them to survive. That
i¢ why they are spending more on
education. Here, secondary import-
ance is given to it. A paltry amount
is spent on education which is the
backbone Not only that. Even the
Minister of Education is downgraded
here. This is the importance we
attach to education After 10 years
struggle to improve education, what
are the results that we have got?
There is a fall in the standard and
there is indiscipline. The fall is to
such an extent and the standard is so
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much lower that it causes surprise to
all, to every one. A student after
passing the Matriculation examination
is not able to write two or three sen-
tences correctly: ‘not to speak about
his knowledge of other things,

What are the reasons for this? We
have to detect the reasons and we
must remedy them if we want to im-
prove the students. According to me,
the reasons are undue interference of
the Ministers of Education in the
States, secondly, basic education,
thirdly, the worst condition of the
teachers, and fourthly, the innumer-
sble and multi-farious extra activities
in the schools. These are some of the
most important reasons and we have
%0 look into these reasons and see that
they are removed

So far as basic education is conoern-
ed, I am wholly and entirely opposed
%0 this system of basic education. 1
consider it as a faulty system of edu-
cation. I consider it as mere waste of
money and energy and a spoiling of
the career of the students. I do not
understand in what way this basic
education, elementary knowledge of
carpentry or stitching, tailoring or
weaving or spinning will help the
students to earn their bread in their
after life. In what way does it help
to train the mind of the boy and train
his reasoning faculty, I do not under-
stand. It is made applicable to the
rural areas. It is not made applicable
to the urban areas. Those who are
rich, do not send their children to
the basic schools. They remove them
from there and send them to some
better school. In respect of the urban
areas, there is no question. Only it is
the lot of the rural people. Govern-
ment thinks that the rural people, peo-
ple living in the villages are only
eapable of being carpenters, weavers
and blacksmiths. It should not be
fmposed on them. You want to create
earpenters; vou do not want thinkers
and scientists. I have nothing to say
about the study of crafts. You can
start some training centre and those
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who want they will go there and take
their education and help themselves to
earn their bread. It must not be im-
posed on all. It is because of this that
the very foundation is made weak.
Because of corrupt practices and this
faulty system of education, a student
who passes the matric examination,
when he goes to the college, he is
baffled. He cannot follow the pro-
fessors there. There too, you have
the three-year degree course. After
passing this B.A., if the student says
that Jawaharlal Nehru is the Secretary
of Rajendra Prasad and Discovery of
India is a big mountain, what right
have we to condemn them and express
our wonder? Many such graduates
are there who say that Jawharlal
Nehru is the Secretary of Rajendra
Prasad and Discovery of India is a
big mountain in this country. This
is the knowledge that our graduates
have because of this. This must be
done away with. I am opposed to the
three-year degree course. The Bombay
University has rejected it. I am op-
posed to basic education. These are
the things here.

While giving admissions to the
Engineering and Medical colleges, such
high standards are prescribed that it
has become in a round-about way the
monopoly of the privileged classes in
the present social order. I am opposed
to that also. Everybody who wants
to take Engineering, must be allowed
to go. A friend of mine had to spend
Rs. 3000 to get admission. I say that
basic education should be stopped. I
fear there is some dangerous policy
behind it. I must not be blamed for
that. Free compulsory education
should be given. Education is made
80 costly an affair that the poor peo-
ple are not able to take education.
Today, education is the birthright of
every individual. In the past, in the
name of religion, poor people were
denied this most precious right. Today
by making it costlier, it is denied to
them. Fortunately, a few Scheduled
Caste candidates get some facilities.
Some people do not lke it. Even the
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Minlstry of Education has expressed
its dislike by delaying the psyment of
those scholarships, The colleges start
in the month of June in most
purts of the country. By this time the
scholarships are not paid to them.
The Ministér says here that additional
funds were made available in the
month of November, When additional
funds were made available in the
month of November, why shou'd it
be delayed for fuur months? Xither
the Ministry of Education is not
functioning efficiently, or there must
be some mala fide intention behind it.
This is a public fund. They have
been sufferers through centuries ana
they are not at the mercy of anv cne.
‘They are not getting it as charity,
they are getting it as of right, and
therefore I submit that this thing
must be taken note of by the Minis-
ter, and he should see that monthly
payments are made to these students.

I was a student getting scholarship.
I was getting it regularly, every
month, but today according to my
information, the students have left
the colleges and gone away. This is
how the Ministry of Education is
forcing the students to be deprived of
these facilities.

I had many other points to make,
but I cannot cover them. I thank
you and close with a request to the
Minister that he should see that In
future these scholarships are distri-
buted in time, monthly, and thu; help
our students who are poor and who
deserve such help,

wwat gt Wt (wrren)
waAr oft, woft oy & fawg @<
T T $E T § 1 ¥ ¥W gA9E 9T
g fotem @ w7 <y Y W g )
} wr aF fowr oo & enid <o
et g

¥ sy § e Frerd sxde e
T Y ey ¥ ey T T e
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Shri 8. L. Saksena (Maharajganj):
Madam Chairman, I have come here
today on this fifteenth day of my fast
to move my cut motion regarding the
deplorable handling of the Bangras
University affairs by the Ministry of
Education. The third demand of my
fast runs as follows:—

“The Vice-Chancellor and the
Registrar of the Baneras Hindu
University should be retired forth-
with, the autonomy of the Uni.
versity should be restored by re-
pealing the Banaras Hindu Univer-
sity (Amendment) Act, 1958, and
the status quo existing before the
passing of the Banaras Hindu Unj-
versity Ordinance in May, 1938
should be restored. A high-
power inquiry committee elected
by the Parliament, either from
amongst its own members or from
outside should be appointed to
enquire into the events which
have occurred 1in the Banaras
Hindu University in the last one
year and those found oilty should
be punished The twelve thou-
sand students of the Banaras Hindu
University are precious national
asset and the way they and their
teachers have been treated by the
police and by the Vice-chancellor
and by the Executive Countil,
under tus guidance, neads
thorough enquiry.”.
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Tadey, it is a fashion to complmn
against indiscipline among the swu.
dents. Various causes are amsigned
for this indiscipline, but the’ obvious
cause 18 generally overiooked. It
liles in the character and the qualifi-
cations of teachers, professors, princi-
pals and vice-chancellors who are ap-
pointed to preside over the destinies
of thousands of students.

The profession of teaching today in
India does not command the respect
which it formerly commanded and
which is its due. The reason is that
the scales of salaries of these people
are too low and they have little pros-
pects of future promotion, Natural-
ly, therefore, the best talent in the
country is not attracted to the pro-
fession. If teachers of the proper
calibre, character and qualifications
were drawn. into this profession. ne-
turally the students would have been
much better behaved and cases of in-
discipline would have been rare. Gov-
ernment are very greatly to blame for
these low salartes of the teachers,
and for their deplorable conditions of
service. The  key. therefore,
to tackle the problem of student indi-
seipline lies in attracting to the teach-
ing profession men of the best talent
and character. The responsbility of
the Government which determines
the pay-scales and conditions of ser-
vice of these teachers is, therefore,
great for the present so-called indisci-
pline

But even where the pay-scales and
conditions of service of teachers are
reasonable and fair, appointments are
not made purely on merit; and
favouritism and nepotism have much
play. Therefore, undesirable and in-
competent people get entry into the
profession and the students naturally
become unmanageable.

The most vivid example of this

- favourtism and nepotism has occurred
" in the appointment of the present vice-
chancellor of the Banaras Hindu Uni-~
versity. It is well known that he was

: thrust upon the university, although
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he had secured the lowest number of
votes in the panel recommended by
the executive council of the university.
The Banaras Hindu University has the
distinction of having had some of the
greatest sons of the motherland as its
vice~-chancellors. The, founder of the
university, the late Mahamana Pandit
Madan Mohan Malviya, was its first
vice-chancellor. Another great Indian
Acharya Narendra Deo adorned that
office a few years back. And now,
these twelve thousand students of the
Banaras Hindu University have their
destinies governed by a person of the
qualification of the present vice-chan-
cellor whom nobody knows in the
country. What a fall! It was natural,
therefore, that some of the most
shameful things should happen under
his regime.

The report of the Mudaliar Enquiry
Committee, even if it be accepted that
it has not been written by the present
vice-chancellor  himself, certainly
proves that the vice-chancellor who
was the representative of the univer-
sity on the committee, did not do his
duty in placing before the committee
correct facts, and this led it into wild
findings which have brought an un-
deserved stigma on the students and
teachers of the Banaras Hindu Uni-
versity and have brought down
national prestige all over the world

The students’ demand that the vice-
chancellor, who was the representsa-
tive of the university in the Mudaliar
Committee, should either substantiate
or refute the portion of the Mudaliar
Committee report regarding the moral
turpitude of the students or resign,
was eminently just and ressonable.
But the vice-chancellor has kept gquiet.
The report was discussed threadbare
in Parliament and the vehement con-
demnation of it here forced even the
Minister to regret references in it to
eastern U.P, to moral turpitude ot
students and teachers and the like.
But all this regret does not seem to
have been genuine, for, the almost
universal demand for the removeal of
the vice-chancellor and the registrar
has not still been fulfilled. In fact, the



6799 Demands

{Shri S. L. Saksena]

vice-chancellor has been encouraged
to carry on his partisan activities of
‘wreaking vemgeance against the
students and the teachers, whom he
thinks to be his opponents. The
Ministry also seems to be very proud
of what it has done in the Banaras
Hindu University during the last one
year, and it wants to continue the
present policy. This is obvious from
the very first paragraph on page 34 of
the chapter on Higher education in the
Report of the Ministry of Education
for the year 1958-59, which runs as
follows:

“On receipt of the report of the
danarag Hindu University Enquiry
Committee that revealed a very
disquieting state of affairs, the

President promulgated the
Banaras Hindu University
(Amendment) Ordinance, 1958.

The Ordinance was later repealed
by an Act of Parliament, which
was enacted with effect from the
20th September, 1958 as the
Banaras Hindu University
(Amendment) Act, 1958. Certain
reforms in the administration of
the University have been intro-
duced both under the Ordinance
and the Act, as an interim mea-
sure. The recommendations of the
Enquiry Committee are at present
under examination of the Minis-
try of Education, in consultation
with the University authorities, the
University Grants Commission, the
UP Government and others con-
cerned, and it is proposed to for-
mulate and bring long-term
amendments to the Banaras Hindu
University Act before the Parlia~
ment during the course of the next
year.”

It is thug obvious that the Ministry
has learmt nothing from all that has
happened in the university during the
Iast one year, and wants to go oh
implementing the recommendations of
that hated Mudaliar Committee Report
aven ia future,

MARCH 17, 198
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After the events of October Jlast
when sn unprovoked assault an the
students of the University was made
by a battalion of a thousand policemen
on the requisition of the Vice-Chancel-
jor, when the students were [athi-
charged, kicked, beaten and abuged
and when their teachers were badly
manhandled wnd the University
was closed for good for months
together after expelling the stu-
dents from the hostels within 72
hours, I had thought wisdom and sense
would have dawned on the Vice-
Chancellor and on the Executive
Council which he controls, and on the
Ministry here. But that has not been
so. Instead, rustications and expul-
sions have continued. More than €0
students have been expelled or rusti-
cated. About the same number have
been expelled from the hostels. About
200 students have been severely fined,
even up to Rs. 50 per student. Tuto-
rial concessions and scholarships of
several students have been stopped
and the entire University is now like
a concentration camp where you can-
not enter freely. A permit is essen-
tial before any person can enter the
sacred premises of the BHU which is
all twenty-four hours guarded by
policemen with bayonets. How de-
moralising must be the influence of all
this on the character of the studepts
can better be imagined than described.

Besides the students who demon-
strated against him for the remarks
against their character in the Mudaliar
Report, the teachers from Eastern UP
and Bihar are the main victims against
whom the Vice-Chancellor is bent up-
on wreaking his vengeance. Nobody
knows what the Screening Committee
is doing and which are the cases which
have been referred to it. But apart
from this most detestable Screening
Committee, the Vice-Chancellor is
determined to harass and mortify and
dismiss his obponents in every possi-
ble way. The Librarian of the Uni-
versity has already been dismissed

for no valid reason whatsoever, and

charges most flimsy in character have
been levelled against a dozen of pro-
fessors coming from Eastern UP and
Bihar, simply with s view to haras
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them. An old professor who ig blind
but whose distinguished teaching has
uced a number of Doctors from
department during the laat ten
yeoars of his blindness, has been aszked
to appear before a Medical Board even
though he is not yet even 50 years of
mwmxy because he comes from
U.P. The present nominated
Executive Council of the University is
an outrage on democracy. Maost of the
members are like absentee landlords,
and its decisions are generally the
decisions of the Vice-Chancellor
himself. The students are set to spy
upon and to complain against fellow
students and teachers, and the whole
atmosphere in the University is one
of terror, victimisation, insecurity and
suspengse, which is fatal to academic
ife.

I warn the Government that this
state of affairs must end. The people
of India and particularly of U.P. and
Bihar, will not tolerate the continu-
ance of this state of affairs. The pre-
sent Vice-Chancellor and the Regis-
trar of the University should be re-
tired forthwith, as they are at the
bottom of the whole tragedy.

Mr. Chairman: The hon. Member is
a senior Member of the House. He
should not be reading entirely from
the text. He should look up from
time to time.

Shri Radhelal Vyas (Ujjain): It
may be taken as read.

8Shri 8. L. Saksena: The autonomy
of the University should be restored
and the BHU (Amendment) Act 1958
should be repealed. A High Power
Committee elected by Parliament
should inquire into the happenings in
BHU during the last one year. The
police should be removed forthwith
from the premises of the BHU and an
air of normaicy should be restored
therein forthwith.

This is the minimum that will heal
the wounds inflicted upon the people
and on the student community of India
by the way the affairs of BHU have
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been handled in the last one year by
the present Education Ministry. If
my warning goes unheeded, the conge-
quences will not be happy. The peo~
ple of UP and Bihar will not remain
silent witnesses of all these atrocities,
and will not allow the University,
built and nurtured by one of the great-
est sons of the motherland to be ruin-
ed in this manner. I know there are
powerful persons entrenched in the
seats of power who are determined to
wreak their vengeance against the
BHU and who want to feed fat the
ancient grudge they bear it. I wam
them that in this land o{ democracy,
peaple shall remain sovereign and
those who defy the wishes of the
people, shall tarnish their own repu-
tation and be thoroughly exposed.

With these words, I support my cut
motion against the Demand for Grant
of the Education Ministry in regard
to the handling of the affairs of the
BHU by the Education Ministry dur-
ing the last one year.

Shri Ganapathy (Tiruchendur):
Madam Chairman, let me first of all
thank you for the opportunity given
me to participate in this debate, In
supporting the Demands of this Minis-
try, I wish to lay stress on the agri-
cultural atmosphere in which the
students can be trained up through our
school curriculum.

Before coming to this, it must be
said to the credit of this Ministry that
financial assistance has been to volun-
tary organisations in the field of pre-
primary and basic education by this
Ministry. By affording pre-primary
education, we are giving much relief
to the parents of the poor section of
the community and this formulates
good habits in children before they are
put to school at the age of six. There-
fore, this must be encouraged. 50 per
cent of the cost incurred by the State:
Governments is given by the Centre.
As per the Fourth Report of the Esti-
mates Committee 1987-58, the States
of Madras. Assem, Orissa and Bihar
have not utilised this amount. This is
because a lump sum is provided in the
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budget. Neither the State Government
ner the public would understand the
purpose for which these amounts have
been allotted. It has been commented
by the Estimates Committee that this
amount should be aseparately ear-
marked for pre-primary and basic
education. In spite of thiz recom-
‘mendation, the Ministry has not se-
parately earmarked this sum in this
year's budget also. Therefore, some
of the States have not utilised this
grant. I request the hon. Minister to
keep this recommendation in view and
give direction to the States to make
use of this sum for the advancement
.of pre-primary education.

Coming 40 Frants 4O dae Siatens wnder
the Centrally-aided scheme in educa-
tion, it is significant that more and
‘more amounts are allotted year afler
year. Let me confine myself to ele-
mentary education only. There is a
budget provision of Rs. 10§ crores this
year. Last year, it was Rs. 7 and odd
crores. This is an apparent indica-
tion of our Government’s interest in
eradicating illiteracy by an earlier
date than expected. Because of the
-appreciable amount of increased bud-
get, many more schools could be
converted into basic schools.

In the primary and post-primary
basic schools, crafts, primarily spin-
.ning and weaving, are taught. Both in
basic and non-basic schools, agricul-
ture, fruit and vegetable gardening are
taught as an integral part of the school
curriculum, but when the students
come out of the schools, we find they
are of no use either to the parents or
to themselves or to the improvement
of agriculture. So a re-thinkinz in the
matter of imparting useful education
should be attempted even at the lower
level also. By this psychological
change both in teachers and students,
a sense of self-reliance and self-de-
pendence should be instilled in their
minds so that they can live in the
«village life and contribute to our com-
munity development activities
of being scared away after white col-
1ared jobs

Demands MARCH 17, 1980
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« 1 believe it is probably with this in
view that agricultural courses in rurul
secondary schools have been introduc-
ed in 1957-88 by this Ministry. But it
is a sorry state of affairs to learn from
the recent report submitted by the
Ministry that this scheme did not
work satisfactorily. A sum of Rs. 98,
lakhs has been allotted, but the West
Bengal Government alone utilised this
amount. Hence this sum has been
reduced to Rs. 4'8 lakhs in 1958-89,
and it is proposed to be discontinued
in this year's budget.

When our country is looking for-
ward more and more to acquire agri-
cultural knowledge and effect increas-
ed agriculturdl proauction, ‘tne pre-
sent decision of the Education Depart-
ment to discontinue this scheme can-
not be said to be a wise step. The
Centre must pull up the States and
find out the real causes which stand
in the way of the implementation
of this scheme. It is not enough to
allot money alone but the efficiency
should be judged in terms of imple-
mentation of this scheme.

Therefore, inasmuch as several high
schools have come up in the rural
parts, the scheme should be continued
30 that the benefit of the emphasis on
agriculture and knowledge of the latest
technique would be made available to
the rural areas.

It is a matter of pride to inform this
hon. House that free mid-day me»ls
are provided for poor children in the
schools in Madras State. There is a
pioneer scheme for the schools in full
swing and as a result of this, more
children are attracted to schools and
as a result more teachers are c(m-
ployed. It is gratifving to note that
the Centre gives 50 per cent of the
salary of the additional teachers
employed.

17 hrs,

With the objective of expanding
primary education in the rura] areas,
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ralieving educatad unemploymen:, a
scheme is being laynched by the Cen-

Plan period,
whera in 1858-50 and 20,000 iA the
Budget year Here also the Govern-
ment of India will asaist 100 per cent
on the enrolment of teachers and in-
specting offtcers for three years com-
mencing from the year of appomntment
Still, I have got my own doubts whe-
ther the Government could employ all
the trgined teachers withm the Plan

period

I have some experience naving
erved as a Member of the Selectiun
Commuttee of training schools in my
district of Tirunelveli In 1058 alone,
nearly a thousand students have come
out as tramned teachers Not evehr 20
per cent of them have been abscrbed
this year in the schools because of the
teacher-pupil ratio now in force n
Madras, 1¢ 1 85 At this rate, in 1959,
another 1000 people wil] come out aad
still another 1000 m 1860 Thus, with-
n three years 1t will mount upto 30,000
in Madras State and still more within
the Plan period Is it possible by such
a scheme to employ all ‘the tramned
teachers within the Plan period?

Single teacher schools have been
opened and I am afraid even if we
introduce compulsory free primary
education, only 20 per cent of them
tould be employed By and large,
these trained unemployed people have
become a3 menace and burden to ther
parents and also to society So, some
planning is required to cmploy at
least three-fourths of the existing
trained people, and the Centre must
come forward with a swtable scheme
aliotting more funds to our State and,
if necessary, directing the relaxation
of the teacher-pupil ratio

In this connection I would request
the Government to re-exsmune the
pattern of tramning in the basic
schools go that, after such a training
for two years, we can have these
people engaged 1n  some useful
occupation during the unemployed
408 (Al TN 2
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peried. Again, to keep up the moral
discipline and standard of the students,
the Centre must come forward to
mnthesutestomcmnth.nhry
of the primary school teachers whoe
are discontented in the wvillages

With regard t6 scholarships, I am
glad to find that the amount in  the
revised budget 1s retained this year
also This 15 not sufficient This
amount must be ear-marked separate-
ly for the Scheduled Castes and
Scheduled Tribes and the Backward
Commumties Otherwise, one will
be hit at the cost of the other

The award of scholarships to the
Scheduled Castes, the Scheduled
Tnbes and the Backward com-
munities alone 13 not enough There
18 a growing tendency in the country
to call every one & member of the
backward community, 1n order to avail
of this concession The list of Back-
ward Communities 1 Increasing from
vear to year There must be a proper
check to avoid this abuse by rich men
and business people By this unilateral
concession we are creating a separate
class, giving room for a new set of
Backward communities Even now,
or before only 10 per cent or more
of the caste Hindus are having hgher
education What are we to do wifh
the remamning 90 per cent of the
people” Therefore, 1t 1, just and pro-
per that equal facilities must be
afforded to the deserving poor children
without consideration of caste or
creed Government must come for-
ward with a new formula to solve this
problem

Lastly, I congratulate this Mimstry
for having recognised the children of
political sufferers also to enmjoy this
concession In this connection,  §
would request the Ministry to give all
the facihties and educational con-
cessions as well as admission to higher
educational institutions and recruit-
ments to posts to the chidren of
pohtical sufferers as well as the re-
patrates from Ceylon, who may be
given treatment on a par with the
Scheduled Caste people
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Mr. Chatrman: Raja Mahendra
Pratap. The hon. Member may take
only ten minttes because there are
some other members who want to
participate. I would like to accommo-
date at least another two before I
call upon the hon. Minister. -

Raja Mahendra Pratap (Mathura):
These are my three special subjects,
education, military and external
affairs. I must make it clear that I
am not speaking English and I am not
an adopted son of Macaulay. I am an
adopted son of God and I speak the
world federation language and not
English. '

Mr. Chairman: In Parliament one
can speak only either in English or in
Hindi. There is no world federation
language. Out of these two the hon.
Member should choose.

Raja Mahendra Pratap: If I would
have spoken on the General Budget
I would have said that there should
be only one tax. Why tax this and
tax that? Take even 15 annas in the
rupee but take one tax. These are
our people; this is our Government;
whatever you need tax once I would
have spoken like that.

Mr. Chairman: Now, let us come to
the Education Ministry.

Raja Mahendra Pratap: If I had
been allowed to speak on External
Affairs, I would have said that world
federation is the only remedy; speak
not of the East, speak not of the West,
speak not of the North or speak not
of the South. Speak only of world
federation and that world federation

will remove all the difficulties of all
countries.

"Mr. Chairman: Now, let us come to
the Ministry of Education.

Demands MAROY 17, 1080

Vidyalaya Technical Institute,
Nagar, Mathura.

1 have specially devoted years to
this subject of education. That was
the only original inetitute in those
days—in 1809 and 1910, where I intro-
duced this new system that every
student should study for three hours
and work with his hands for
hours, And, 1 d\d not lollow the
British curriculum. I adopted a new
curniculum and we finished the school
course in 7 years and devoted 3
years for mechanical engineering.
That was long ago in 1908.

‘When I came back to India 12 years
ago, 1 said that that was not enough
that we make some mechanical en-
gineers only for the Tatas, the Birlas
and the Dalmias. We should so edu-
cate the people that they learn to iive
together and work for the country,
for society and for mankind. That
was my idea and that is my idea.

I say to our hon. Minister that he

threbh -

has not yet decided what is the object .

of our education. We only make
some people to run this Government
or to run some institution or some
factory. It should not be the object.
1 say that we should have the aim ot
building a happy human society. So,
what I say is ths In every school
and college there should be a farm,
a factory, a dairy farm and each
student should study only for 3 hou:s
and work for § hours on these farms

and factories They will study
here for 10 or 12 or 15
years. After that they are not

sent away to seek some jobs; they re-

-

main here and they become the joint‘

proprietors of all the school property.
Madam, since you are a communist,
you should appreciate this, We create
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& commine huve, 8 commune founded
through one Indisn, not by Xarl Marx
or Comréde Lenin. That is the only
difference.

I our Prime Minister wants a
socialist pattern, here is it because
here we will keep all together and we
will evolve this school into a joint
family. What is the joint family?
Respect for elders, love for children,
bealthy and strong, and work for the
community. That is my original
system. 1 heard here some lady
speeking about religious education.
Yes, religious education is very im-
portant and in our school of Prem
Maha Vidyalaya, my Religion of Love
is taught every morning. We hold
the prayer of the Religion of Love. 1
may tell you for your information that
in 1946, on the I3th of August, when
Mehatma Gandhi held his prayer
meeting at Sheo Gaon he asked me to
pray according to the Religion of Love
and he did not pray himself. @When
our hon. President heard my prayer
of the Religion of Love, he said: if
these ideas spread in our country,
then there will be no war, o
struggle, no quarrel.

Shri 8. M. Banerjee (Kanpur):
What 18 the prayer?
Raja Mahendra Pratap: That will

take a long time; if 1 can get half
an hour, 1 will recite it.

Mr. Chairman: Please do not stand
by these interruptions; you may con-
tinue.

Shri 8. M. Banerjee;: At least some
portions.

Raja Mahendra Pratap: I will recite
it.

Y3 ® XA qEea, WeATE, T &N,
wRg g g 1 N gy Qe g v
W, NFg A, waraad
feem g ¥ et dofrac e,
AR il SRR G U
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gy WA Igmaf @ ¥
fedr &1 v ww F € Qe spgowe gl
aifgy, ¥ o fgrargaT ST gk &
tigpmgrgndm e

¢ qead Sy, W W Ay
waw q R 2 o gfr qd @
wfgaAwar & %2 § 7 ot
T UAT [HEAT, T gLy i3
7 gefore a3 N, 7 JoT 7T W |
e-TrErd, § f ¥ e ww
sy fasgw faex @ 1 T, wars,
W, ATHY AL feq F AT w1 A
Fer w1, T Y faewy e
gy ag s N TH T

1 say that it is really very necessary
that our society should be made moral.
Pcople are not paying sufficient atten-
tion to my movements. I have the
movement of the World Federation,
the Aryan Federation, the Religion of
Love, the martial race union, unity of
religions. 1 have many institutions.
My friends here in Parliament do not
know anything about them. If they
meet me I wil] explain how we ecan
make m society all to work for all,
to make all happy. We can make the
society frictionless. But we are here
creating more and more struggle; we
are not aiming at a frictionless society.
An engineer always tries to remove
friction from his machine but from
this great Indian nation we are not
removing friction. We are creating
more and more friction; parties, reli-
gions, castes and professions fight. I
want a frictionless society where all
should work for all to make all
happy.

Shri Supakar (Sambalpur): I was
listening to the speech of Shrimaii
Subadhra Joshi and when she spoke
about the character of Hindi I was a
little surprised that only that \type
of Hindi should remain in India which
is understandable by all the children
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of this part of the country. But the
question is whether the Hindi that is
going to evolue, the Hindi that is
ultimately going to become the
Rashtrabhasha of the country should
contain a larger percentage of words
of Arabic and Persian origin or whe-
ther it should contain a larger per-
centage of Sanskritic origin. If we
go in for the former category, them it
is quite certain that it will not be
understood by the larger majority of
pedple in India, especially South of
the Vindhyas. 1 do not want to enter
into that controversy. But in that
connection, I woul@ pinpaint the
attention of the hon. Minister to the
recommendation of the Sanskrit Com-
mission which has been practically put
into the National Archives of India
before ft is mature for consideration
by this House. Though that report
was published in November, 1957
the Government have not made up
their minds as to which of the re-
commendations ougbt to be put into
practice. In page 102 of the annual
‘report of the Ministry it is said:

“In pursuance of the recommend-
ation of the Commission the ques-
tion of setting up a Central San-
skrit Board to advise the Govern-
ment in the matter of promotion
of Sanskrit is under consideration.”

Last year the Government paid
Rs. 1,88,000 for the promotion of San-
skrit but that has been reduced in the
meantime to Rs. 1,25,000. How this
amount has been spent is stated on
page 101:

“Under this scheme a sum of
Rs. 25,000 has been given to the
Central Council of Sanskrit
Education, Hyderabad for estab-
lishing a traditional Sanskrit
College near Hyderabad. A sum
of Rs. 1 lakh has been given to the
Sanskrit Dictionary Department,
Deccan College, Poona, towards
the preparation of a Sanskrit
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dictionary on histovical principles
‘durlnl’ the current year."

This fs not the way to promote San-
skrit in this country. If we proceed
in this fashion it will take 300 years
to give Sermkrit the place it deserves
in the culture and in the history of
India.

Now, Sir, I shall not ad& to the
eloquent speech made by Dr. Aney
on this subject, but 1 was rather
pained when our hon. friend Shri
Nair interrupted him and asked how
many Sanskrit books are written these
days. I would put a question to Shri
Nair. Since the total number of
books written in English in India
far out-numbers the number of
books written in  other languages,
should we therefore hold that the
other Indian languages or mother
tongues should never be encouraged,
and neither should Hindi be encourag-
ed so long as we are not able to
produce sufficient number of books
which will out-number the books
produced in English?

1722 hrs.
{MR. DePuTY-SPEAKER in the Chair}

To my mind, if we have 14 langu-
ages as the mother tongues of different
parts of the country, Sanskrit gives
inspiration and all the languages are
derived from Sanskrit. Therefore, 1
would rather prefer to call Sanskrit
our grand-mother tongue, and I would
ask Mr. Nair whether he would l:ke
to fight with his own grand-mother
and take credit for having vanquished
her.

Shri C. K. Nair:

#iven  her proper
phace in the house,

Shri Supakar: Sanskrit is not a
lahguage which is out to compete with
the other languages of Indis, but it
deserves to be fostered, promoted and
encouraged. Unless we foster it, we
will have to face the correquences.

She should be
and respectable
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Our anclent lore s fastly vanishing
Tha literature and the different people
with the historical materials in this
isnguage which needs discovery and
re-discovery are going beyond our
gnps, because the persons whd are
st present well versed m Sansknt
are fast going out of this world
Therefore, I draw the attention of the
hon Minmter specially to the recom-
mendations of the Commission re-
garding research and development of
those branches in Sanskrt which have
not been properly spotlighted and no
syfficient research has been carried
on And, Rs 1,25,000 a year, I would
, submit, will be of little help 1n that
direction

1 am glad to note that the All India
Radio has taken more kindly to
Sanskrit, and it has been popularising
this language by giving certamn
programmes of Sanskrit drama and
aother things But that eredit does not
go to the Ministry of Education

Now, Sir, I shall come t0 tne in-
crease In expenditure in the Minis-
try which has resulted in the bifurca-
tion of the Ministry since last yeal
Last vear it was only the Mmstrv
of Education and Cultural Affairs to-
gethei, but this year we have to vote
for the Ministiy of Education and the
Ministry of Cultural Affairg will come
at a later date Last year the admun.
istration had an expenditure of
Rs 6892 lakhs and within the course
of eight months the expenditure of
the administration has gone upto
Rs 8875 lakhs But I would submit
that, 1n spite of all this, we need an
explanation from the hon Mimster
as to how such an enormous increase
of Rs 20 lakhs has come about within
the last few months In this con-
nection, I would draw the attention of
the hon Minster to the slowness of
the Ministry and show how slowly it
moves I shall, first of all, draw
his attention to the necessity of hav-
ing free and compulsory education for
which & target has been fixed by the
Planning Commiussion., The Planning
Commission has said that we should
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be ready, that 15 to say, we should
have fulfilled our aim in regaxd to
compulsory and free primary edu-
cation by 1965-86 In this matter
what have our Government done®
They have s<et up the All-India
Council of Elementary* Education It
1s said that the Council was set up—
I am referring to page 11 of the
Annual Report—in June, 1957 to pre-
pare programmes for the introduction
of free and compulsory elementary
education, but 1t has held two meet-
ings so far, one on 10th gnd 1ith
March, 1938 and the other on 10th
and 11th October, 1858 If 1t proceeds
at this rate, I am afraid we shall
never be able to achieve or target by
1985-66, because, 1t 13 just six years
only from now, when 1963 ariives
So, unless we are very active from
now on, we shall not be able to achieve
the target that 13 set by the Planning
Commussion

In this connection, 1t 1s also sug-
gested by the Planning Commission
that before 1960-81 we should have 50
per cent of all the boys and girls of
the age-group 6 to 11 in the schools
in all the States, but we find that
manv of the States like Bihar, Orissa,
Uttar Pradesh Madhya Pradesh and
Rajasthan and small territories hke
the Andaman and Nicobar Islands
can never hope to reach that per-
centage by that time What are the
Government doing in this matter® I
am afragd that so long as this match-
iIng contribution principle 1s adhered
to, the poorer States will never rme
up to even 30 per cent bv the target
date fixed

About the slowness of the Minustry
regarding the development of sports,
Shr1 Vasudevan Nair has referred
to that, and so I shall not take
any time about it Regarding scholar-
ships for foreign studies, I shall make
a briet reference The Estmates
Commuttee’s report regarding this
matter 18 very revesling In the year
1858-36 there was 130 scholarships
available for foreign studies in
Germany and 477 persons apphed for
the scholarships But the persons
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who were sent to Germany to avail
of that scholarship were only 16 in
the post-graduste and about 17 for
the second category. About 100
scholarships lapsed. ]

Mr. Deputy-Speaker: The hon.
Member should conclude now.

Shri Supakar: In spite of the re-
commendation of the Estimate Com-
mittee last year, we are told that 18
TCM schplarships lapsed this year
also. If we see the way in which the
Ministry is progressing, I do not find
any hope for the Mimmstry m spite of
the fact that education is the main
responsibility of the States and that
the Centre has to do only that much—
only very little is left for it to do.

Ch. Ranbir Singh (Rohtak): Sir, the
Opposition Members are given more
opportunities.

Shri C. K. Nair: I want to zemove
a misunderstanding which has been
created. 1 never meant any disres-
pect for our great and ancient San-
skrit. On the other hand, I have got
the greatest admiration for it. Itis a
great repository of all our sancient
learning, philosophy, grammar and
what not. But, can it take the place
of one of the modern languages in
this scientific age? That was my
point.

Mr. Deputy-Speaker: Shri M. R.
Krighna might take a few minutes. I
am sorry, 1 cannot accommodate Shri
Das Gupta. After that, I will call
the Minister.

Shri M. R. Krishna (Karimnagar-
Reserved-Sch. Castes): It is an ad-
mitted fact that education is the very
key for the national progress and

’ prosperity. But the way in which
the Education Ministry often changes
the educational pattern makes one to
feel that they are not definite about

’thhpurposetor which they want the
poigile in this country to be educated.
We have been speaking about the
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British, At lenst British people were
Supre about one thing. They wanted:
10 train the people to work: as Babus.
They designed the education for that
ehd. But after independence we
haye been thinking of changing the
Pittern of education, particularly
education. Some officers
PRve been sent abroad to study the
S&vondary education system that s
Prevalent in western countries and
their reports have been examined and
“ere was a feeling that this country
8 going to adopt the secondary tech-
Nival education in all the States under
the Second Five Year Plan.  Some
of the States have already establish-
ed some schooks on that  pattern.
By after some sime tde Edveation
Dopartment have decided to  start
mylti-purpose high schools which, I
fev) is almost similar to the technical
schools in the foreign countries. But
ONe thing is certain.  In the technical
Schools they lay great emphasis on
the technical courses and the students
Who come out from the  technical
schools are confident enough to  do
the work in which they had training.
Byt in the multi-purpose high schools
Sifice the courses are started from
the 9th class, even though the boy
QUglifies from the multi-purpose high
school, he will not have that con-
‘ence to take up any work in which
he has trained.

k‘urther, in this country everyone
knows that education is very poor
8ng every State has yet to do a lot in
the geld of education. The Edu-
C8tjon Departments in the States as
Wé]] as in the Centre will have to de-
Peénd largely on the private parties
10 start educational institutions. But
the way in which the Government
8S4igts or encoursges the private
Piyties to conduct educational courses
is rather very slow and not really en-
COuraging. For instance, a multi-
Purpose school was started  near
in Secunderabad, that too

With the effort of a Scheduled Caste
Momber, and that was catering to the
Needs of the Scheduled Caste com-
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get any assistance whatsoever, sither

way mm which even our multi-purpose
schools are functioning.

The equipments in the multi-purpose
schools are very costly. The Govern-
ment has got a plan to convert all
the existing schools nto multi-pur-
pose schools and, according to thewr
plan, it will take nearly 10—-20 years.
If the boys have to wait for school.
which would come under Govern.

“faent management, I do not think in
the near future any boy will be able
to attain education through multi-
purpase high schools. Therefore, I
would like the Central Government
not to attach too much of rigid res-
trictions in financing a State depart-
ment o convert the existing schools
into multi-purpose schools

1 understand that even todsy the
differences between the State Govern-
ments and the Central Government on
the point of education, particularly the
tiroe that has to be devoted for the
academic studies and for the technical
studies has not been decided and
there are some States which had to
simply accept the conditions lawd
down by the Central Government, be-
cause it 18 the Central Government

which pays large amounts for the
multi-purpose courses 1n those
States But, there are still many
States which have not fullv taken

advantage of
scheme.

Mr. Deputy-Speaker: He may come
to his most important pomnts, because
I am going to call the hon. Minister

this multi-purpose

Shri M, R. Krishaa: Then, I would
like to take up my last point which I
would like to stress here. We are
happy that the Education Minjstry has
constituted a Sports Couneil. That
is, perhaps, with the intention of re-
moxing the defocts in the existing
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organisations and really to give en-
couragement to xports in this country.
are some people who have
associsted with sports.
d veterans fn the sports
presence will really
Council, But, won-
the people who have
ce m the sphere of
Maharaj Kumar of Vijana-
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been elmminated and why ‘hewr ser-
vices have not been taken in this
Sports Council There are alsq
Federations and various organisations
dealing with sports I do not know
mn what way the Sports Councail will
be able to get co-operation and co-
ordination from the existing orgams-
ations 1 would very much like the
hon Minister to throw some light on
that so that the people who are really
interested 1n sports and the organss-
ations which are not able to under-
stand what type of assistance would
the Sports Council would expect will
have a clear view about this.

One last pomnt that I would hke to
stress 1s,

Mr Deputy-Speaker: He has already
had his last pomt.

Shri M. R Krishna: I have only
submitted about two powints This is
the last point.

Mr. Deputy-Speaker; Really?

Sbri M. R, Keishns: The Education
Ministry is giving scholarships to
Scheduled Caste students. It has
been reported and many parties and
mndividuals have represented to tae
Ministry that by having this Scholar-
ship Board in Delhi, it does not
serve any useful purpose to the
Scheduled Caste students. Bemdes
that, when the applications for scholar-
ships come to Delhl, the scrutiny
becomes a mere farce and they wom't
be able to check up whether a student
belonging to a particular institutien
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definitely deserves a scholarship or
not. Therefore, I would request the
Education Ministry to give this res-
ponsibility to the various States instead
of baving the Scholarship Board
at the Centre and delaying payment
of scholarship to the student in States

Ch Ranbir Singh: There are oniy
20 minutes The Minister may reply
tomorrow

Mr. Deputy-Speaker: Tomorrow's
programme will be disturbed then.
Therefore, 1 have to call the hon
Minister

AN TG WO I WA T ARAT
At &1 o EPm AR 1 S0 faae R W
grr ?

T Mg aeE o frr ¥ A
N7 30 fwqz I3 19 1

o it e CAXTTET AF
£ 1 3 sy w9 F aFdfear 9w
# wxwft fasd o & fa

TNy wgRE  AE X A A
oW FLW@GE |

wto Toaix fay  SATH AT AENZ
gmEmasaF @ frd

JITEAN WEAT AT AEHE gAT R
wagaNaaRH i gew
v | AR faw aa wrdar @ fo
qFAY ALY Y 197 A foar war
T TR F iy ghawde o w7 )

The Minister of Education (Dr. K.
L. Shrimali), Mr Deputy-Speaker, in
the first instance, I ehould like to
thank the hon Members who have
perticipated 1 this debate. They
have made very valuable suggestions
and I would hike to assure the House
that the Minstry will give full con-
sideration to all the suggestions that
they have made
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In making an appramsal of the wark
of the Education Ministry, it would
have been better if we had kept in
mind the constitutional provisions As
far ss the Government of India is
concerned, i1t has a very limited res-
ponsibiity The Government of India
is concerned mainly with the mmn-
tenance of standards and research in
the Universities But, for elementary
education as well as secondary educe-
tion, the responsibihity is entirely
with the State Governments Dur-
Ing recent yetrs, a welcome develop-
ment has taken place that the Minis-
try of Education is taking greater and
greater responsibility for this subject!
It has formulated policies and
programmes m consultation with
the State Governments, and I am glad
to say that in a large measure the
Minstry has succeeded i1n implement-
ing the various programmes and
policies which were put before Ly bv
the various commssions, as a  result
of which we now find tha: the
national pattern of education is gra-
dually emerging

Several hon Members huve ex-
pressed great concern about the slow
progress of elementary education I
share the concern of thie House, be-
cause free and compulsory elementay
education 1s not only a direciive n
the Constitution, but without building
up this base, many of our plans of
development will not maternaus. We
must built up schools before we build
up factories because we shall need
men to run these factories

In spite of various hmitations, con-
siderable progress, has been made in
the fleld of elementary education. The
House will remember that in 1857 the
Government of India, m colisboration
with the State Governments, had
undertuken an all-India survey of ele-
mentary education to identify and
enumerate every distinct habitation
and to dehmmit the school areas to be
served by the existing schools in the
Primary, middle and high school
stages and to suggest suitable locations
for new schools I am gisd o tell
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the House that the survey is now
over, and the State reports and the
district tables have been completed
everywhere, and the all-India report
is nearly ready. The States have
been advised by the Ministry to plan
the location of future schools within
their jurisdiction on the basis of the
results of this survey, and most of the
States have agreed to do so. The sur-
vey reports, which in course of time
will be placed before the House, gives,
for the first time, & scientific analysis
of the existing schools position and
recommendations regarding the loca-
tion of future schools. It provides ex-
tremely useful statistical data for the
establishment of a system of univer-
sal education on rational lines.

In the expansion of elementary
education we have to face two big
problems. One is with regard to
girls education and the other with
regard to the slow progress in States
which are economically backward.

The House i1s aware that ay far as
women’s education is concerned, the
Government of India had appo:nted
a Women’s Education Committee.
This Commitee focussed our attention
on the fact that the education of
girls 1s lagging very much behind that
of the boys

In 1956-57 out of 553 per cent of
children in the age group six fto
eleven attending primary schools,
only 17-8 per cent were girls Now,
if we are to realise our target of free
and compulsory education for the
age group of six to eleven by the
end of the Third Five Year Plan as 1s
envisaged, we must step up the pro-
gress of girls education. The Minis-
try of Education has taken several
steps to speed up this progress. It
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of Education has decided that they
can make use of our share, even it
they cannot find their contribution.
This will enable those States alsp to
participate in the scheme, which could
not find the matching contribution.

The House will also be glad to know .
that the Ministry has decided to in-
clude mid-day maeals to girls as being
eligible for Central assistance under
their scheme to expand education of
girls

The Minustry has also given asst-
ance to the States for separate secon-
dary schools for girls with hostels
attached to them. If the State Gov-
ernments include such schools in their
development programme, they ° are
eligible to get 50 per cent financial
assistance The University Grants
Commassion has recently taken an
important decismion, which, I hope,
would greatly promote girls’ edu-
cation and the setting up of girls’
hostels. The University Grants Com-
mission has agreed to meet T8
per cent of the expenditure
for the construction of hoatels at
women's colleges In this way the
House will see that the Mimistry of
Education is determined to ciose this
gap which exists between boys' edu-
cation and girls’ education.

Another interesting and notable
development which has taken place
during recent years 15 with regard
to the provision of mid-day meals. I
consider the programme of ‘mid-day
meals as an integral part of our
scheme of free and compulscry edu-
cation, because compulsion has no
meaning for those children who are
famished and who are sem:-starved.

The House would be glad to know
that a beginming has already been
made in this direction. Dnuring 1969-
60, six States, namely, Bihar, Jammu
and Kashmir, Kerals, Madras, Mysore
and Orissa, and the Union Territories
of the Laccadive, Minicoy and
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Amindivl Islands and Pondicherry
have included the scheme of mid-day
meals for elementiry school children
‘' in their development programme. The
Government of India will meet 50
per cent. of the expenditure in-
curred on this scheme. In this con-
nection, the State of Madras has done
commendable work, and I hope other
States will also soon emulate their
example, and local co-operation and
valuntary effort will be forthcoming
in full measure,

I would refer to another difi-
culty which we shall have to face in
making education free and compul-
sory during the next six or seven
years. There is a great variation
in the progress of education between
States and States. The percentage of
children in the age group 6—11 in the
States of Jammu and Kashmur,
Rajasthan, Orissa, U.P. and Bihar
is only 2'0 per cent, 271 per cent.
32:4 per cent, 35.4 per cent. and 38.2
per cent respectively, whereas in the
advanced States such as Punjab,
Mnadras, Bombay, West Bensal and
Kerala, the percentages are 60.3, 66.5,
745, 857 and 99'8 respectively.
Kerala has almost reached the tar-
get. The differences are so great that
unless special assistance is given to
those States which are backward,
economically, I do not think it would
be possible to realise our targets.

Shri Vasudevan Nair: But the
advanced States have their own pro-
blems also.

Dr. K. L. Shrimali: Ves.

The Ministry of Education has,
therefore, decided for the first time
to give special assistance to the
backward Stateg by allocating funds
and additional teachers in proportion
to their backwardness as exhihited
through the number of children of
ages six fo eleven stil out of
schools; and the size of population
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is also taken into accomnt iz mak.
ing this aellocation. The backward
States will considerably benefit
through our scheme of relief
for the educated unempioyed and
the scheme in relation to girls
educsation. We are ulso trying to
get the approval of the Planning
Commission for an ullocation of
additional 40,000 teachers under this
scheme of relief to the educated un~
employed, and if we get their ap-
proval during the current year, it is
our intention to place these teachers
at the disposal of the backward
States. In this way, we want to
bridge this gap. The Ministry has
also under consideration a proposal
to assist the States in undertaking a
big programme of teachers’ training,
to provide teachers to be utilised in
the Third Five Year Plan,

It will thus be seen that a stage is
being set for the devdlopment and
introduction of free and compulsory
education. We shall need about Rs.
300 crores in the Third Five Year
Plan, and if this amount is avail-
able, we shall be able to reach our
farget.

In the past, we have given a great
deal of attention to the improve-
ment of science studies in colleges
and universities, but very little
has been done to lay the foun-
dations in the elementary schools.
For this purpose, the Ministry
is launching a new scheme of
providing a science consultant ser-
vice in some selected areas in each
State. The consultants will make a
study of the existing syllalz in
science and the methods of teeching
followed in achools and suggest suit-
able measures for stimulating a lively
interest in science among students. The
Government of India propose to give
100 per cent grant to the States for
setting up these pilot projects.

One hon. Member—Shri D. A, Kattl,
if 1 mistake not—auggested that besic
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the scheme itself.

Shrl Braj Raj Singh: Could we
not expect the Minister to send their
children for this basic education in
basic schools?

.

Dr. K. L. Shrimali: If tlhe basic
schools prove to be better, certuinly
everybody will automatically send his
children to the schools; there need not
be any compulsion on Ministers for
that. You cannot compel anybody,
under the Constitution, to send his
children to a particular school.

Now, in connection with this, I
propose to carry out a nation-wide
campaign {o orient all elementary
schools towards the basic pattern.
Short training courses are expected
to be organised at ° the tehsil and
taluka level for this purpose. A
minimum programme of basic educa-
tion has been drawn up, both for the
rural and vurban schools, and it is
hoped that during the next two or
three years all elementary schools will
be oriented towards the busic pattern.
State Governments will receive 60
per cent financial assistance in the
orientation scheme included in their
educational development programme.

My hon. friend, Shri Vasudevan
Nair, and some other hon, friends,
said that there was a great discon-
tent among the teaching profession;
the main reason for discontent is the
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low economic and social status of the
tenching profession. The House §s
already aware of the various messures
which the Ministry adopted to

. improve the eco and sociak

status of teachers, such as improve~
ment of salaries of all.grades and the
recent institution of National Award
for teachers. As a result of the efforts
of this Ministry, the pay-scales of pri.
mary school teachers have been im-~
proved in all the States excepting
Jammu and Kashmir where the State
Goavernment considered that the exist-
ing pay-scales need no revision at pre-
sent. The extent of the improvement
of the pay-scales varies from State to
State; and in , some cases it is as
much as 50 per cent above the ori-
ginal pay-scales. The total contribu-
tion which the Central Government
is making towards this scheme has
been gradually increasing. In 1956-57
the Central assistance was Rs. 77
lakhs; in 1957-58, it rose to Rs. 186
lakhs, whereas in 1958-59 the Central
grant will amount to approximetely
Rs. 235 lakhs. As in all schemes of
education reforms, the teachers is the
main pivot, Government are not by
any means satisfied that the pay~
scales are adequate and it will be our
continuous endeavour to raise their
economic and social status .as alsp
their professiona} efficiency.

With regard to secondary educatiom,
some reference was made. 1 would
only briefly say that in the Second
Plan our targets for the conversion
of high schools into higher secondary
schools and muti-purpose ichools is
nearly reached. In fact, in the case
of higher secondary schools it has
been surpassed.

In the Second Plan there was a
provision for the establishment of 937
multi-purpose schools and for the
conversion of 1140 high into Ligher
secondary schools. The Ilatest infor-
mation avallable from the States in-
dictates that 782 schools have already
been converted into multi-purpose
schools and another 1407 up-graded t»
higher secondary schools, thus exceed-
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ing the targets hid down in the
Second Five Year Plan.

In order to establish greater
co-ordination between the Central
Government and the State Govern-
ments, We have reconstituted the
All India Council of Secondary
Education and we are setting up a
sepurate Directorate. And, if the State
CGovernments also collaborate, I also
Ppropose to set up regional centres so
that there may be greater collabora-
tion between the States and the
Centre, 50 far as the schemes of re-
organisation are concerned. We do
not want to do anything which is not
accepted by the State Governments
and I do hope that with their good-
«vill and co-operation we may be able
to move forward in this direction.

There was one lady Member, I
think, Shrimati Subhadra Joshi, who
said that Government shouid take
over all private institutions, that
there was no need to have private
institutions I expect that her experi-
ence of private institutions has been so
bad that she was led to given an
advice of despair (Interruption). Of
course, private nstitutions which
inculcate the poison of communalism
<or casteism should certainly be curbed.
But, it is our policy to encourage pri-
wvate enterprise in education as much
as possible In fact, my Ministry is
setting up an Advisory Committee
to advise the Government regarding
financial assistance to certain selected
important ‘national institutions which
were started as part of the national
movement and which continue to
make significant contribution to
educational reconstruction.

The sources of private charity are
drying up and Government are an-
xious to ensure that these important
institutions are not allowed to lan-
guish on account of lack of adequate
financial assistance. Many of the pri-
vate institutions are doing pioneer-
ing work and ! think everything
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that is possible should be done mot
only to keep them going but to en-
courage them so that they might
make contributions to educational
reconstruction. .

My friend Shri Hem Barua sug-
gested the need for reduction of the
numbers in colleges. I would like to
submit that the University Grants
Commission is fully seized of the pro-
blem and is already taking steps
to reduce the number in the
universities and colleges. It is also
suggesting to them that they might
set up some kind of selection tests
or some kind of criterion by which
they mmy be able to select omly
those students for the universities
and colleges who are likely to derive
benefit from higher education. At
present, as they pointed out, there
15 great wastage and 50-60 per
cent are failures. This must be ar-
rested

18 hrs.

Mr. Deputy-Speaker: Normally, we
ought to have taken up the half an
hour discussion at this moment I
think there i1s some margin tomorrow
at the end of the discussion relating
to the Law Ministry and we can ‘take
up that item tomorrow if hon. Mem-
bers do not have any objection. This
can be completed today.

Shri Warior (Trichur): For how
long shall we sit?

Mr. Deputy-Speaker: As soon as
he fimshes, we disperse. Anyway
1t would be before 6.30.

Dr. K. L. Shrimali: 1 would not
detain the House very long. The Cen-
tral Advisory Board of Education
accepted at its last meeting in Madras
the principle that the University edu-
cation should be provided for those
who are intellectually fit for it and
likely to benefit from it. With our
limited national resources, jve can-
not afford to waste them on academi-
cally poor students who are not
likely to benefit from it. With our
higher education. : '
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‘Pr. Krishngowsml: What doss it

mesn? ,

Shel Warlor: Sir, the Minister was
pleased 10 say that the number in
the universities wil] be reduced. , But
unless the Government hss a scheme
to recognise the lower examinations
or lower qualifications sufficient for
employment, how can this craze for
degrees be stopped? Has the Gov-
ernment considered that question
also?

Pr. K. L. Shrimati: I am not going
inte the details. The hon. Member
is aware that the Government has
taken various measures to reorganise
secondary education. The time has
come when the Universities should
put some restriction on* admissions
and fix some kind of criterion or
admission test for judging the
students’ capacity for university
education. The mere passing of a
Higher Secondary examination cannot
be considered an adeguate qualifica-
tion for university education,

The University Grants Commission
is mainly concerned with the im-
provement of standards and they
cannot obviously put up with a situa-
tion in which the measures taken
by them for improving the wvarious
amenities and the whole apparatus
of higher education, are neutralised
by the invading tide of numbers,
leaving the situation exactly what it
was befors such efforts commenced
and perhaps a little worse The
Commission has, therefore, been ud-
vising the colleges to reduce the
numbers so that normally they should
have not more than 1000 students
and, in special cases where adeguate
facilities are available, the number
may go up to 1500.

Another problem which nas been
of great concern to the Government
s with regard to the educated un-
employed. A number of measures on
different fronts will have to be taken
to find suitable avenues and jobs for
the educated unemployed. In order
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that this problem may be tackle®
properly, the primary need is to

‘make a scientific study of the output

of educated persons and the employ-
ment opportunities that are, or may
become, available in the near future.
A rational relationship between the
output of our educational effort and
the needs of national economy will
have to be established in order to
avoid the present imbalance and its
recurrence With this end in  view
the Ministry proposes to carry a
survey of the distribution of high
school students and graduates in in-
dustry and other professions and to
assess the future demand and supply
of educated person at all levels so
that, broadly, enrolments in schools
and colleges may be regulated accord-
ing to the requirements of natinnal
economy

Sir, before I go over to other
points, I should at this stage like to
answer some of the criticisms which
were made by Dr. Ram Subhag Singh
and some other hon. friends on this
side with regard to the Banaras
Hmdu University. The affairs of the
Banaras Hindu University have been
fully debated in this House, not once
but several times. TIhe Visitor
appointed a committee. That com-
mittee made an enquiry The report
was fully discussed in this House and
the Act was amended. After the
Act was passed the Visitor appoirted
an executive committee of ¢ persons,
and out of these 9 personc ¢ of them
are distinguished Members of Parlia-
ment, people who have risen to the
highest position in public Wfe and
whose integrity and whose character-
would inspire confidence in every-
body. Among the Members are:
Pandit H. N. Kunzru, Patanjali
Shastri, Shri Khosla, Professor Wadia,
people who have risen to the highest
position in public life. The Univer-
sity is now being administered by this.
executive council,

An Hon. Member: That is known,

Dr. K. L. Shrimali: If it had beenr
known, the points should not have
been raised.
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Shri Braj Raj Singh: Even after

that the affairs of the University hus
mot ed.

On the one

Government for interfering in the
sutonomy of the University and, on
the other hand, now that the Act has
passed and a committee has
been appointed, the Government is
asked to interfere. How is the Gov-
ernment to function? Certain things
dave happened in the University.’
police was called at the instance
«f the executive council. They took
a decision and passed a resolution. 1
am not very happy that the police
ahould University.
It is @ most unfortunate thing, and if
4t were in my power I would like to
withdraw the police from there to-
day: But I would like hon. Membhers
to realise that it is the executive
-council that is functioning.

Shrl P. N. Singh: We
Xknow the present posilion.

¢

want to

Dr. K. I: Shrimal: I will answer
the point raised by the hon. Member.
But this is a position which I think
should be appreciated hy the House
“The police was called by the execu-
tive council. The police is staving
there at the instance of the executive
council. What is the Government to
do? On the one hand you say that
Government are interfcring and on
the other hand, whep Government
‘withhold its hands you say that Gov-
<ernment should go and take action
immediately.

Shri Vasudevan Nair:
use your good offices.

Dr. K. L. Shrimali: With
%0 bonds....

You should

regard

Shri P. N, Singh: The police is re-
maining in the areag for the last six
months. Is it required still there?

Dr K. L. Shrimali: In my opinion
# should be removed. But who is to
act, is the question.

the question of fines Wwhich were im-
posed in connection with miy visit to
the Banarag University. I have
made enquiries and the Vice Chan-
cellor has told me that not a single
body has been fined in ccnnection
with my visit.

Shri Waror: The reason might
have been given in some other way.
’ ’
Mr. Deputy-Speaker: Has the hon.
Member any information.

Shri Warlor: There was a guestion
in this House.

Dr. K. L. Shrimali: If there is any
informattion in this connection, 1
would make further enquiries and I
would let the House know about the
actual position. As far as my infor-
mation goes, I can only get this infor-
mation from the Vice-Chancellor, and
he says that not a single boy has been
fined in connection with my wvisit to
the University.

Shri P. N. Singh: I want to inform
the Minister that certain  students
have been fined in that connection.
It the Ministry is ready for enquiry,
we can give the names of those atu-
dents who have been fined.

Dr. K. L. Shrimali: We shall be
very glad to have this information. I
shall then sscertain further from the
university. I am glad that the hon.
Member says he will give me the
names. They may have asked for ex-
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planatioh, but no action was takon
That is what I have been informed

Then, Seth Govined Das raised &
Question with regard to the develop-
ment and propagation of Hindi Pro-
gress in developinent and propagation
of Hindi may appear to be slow on
account of certain difficulties in-
herent in the situation But the con-
structive approach which the Minas-
try 158 making to this difficult pro-
blem is bound to produce good re-
sults While the work of trans.ution
of techrical terms 18 proceeding—snd
it has been slow because of varwous
difficulties—a unit has been establish-
ed to prepare a dichionary of scienti-
fic and technical terms evolved by the
Baaed of Scientiic and Technical
Terminology So far as the Govern-
ment are concerned, as a general
policy, we would like to stick to the
international terminology as far as
possible and translations will be madc
wherever necessarv, and where they
fit 1n with thxs general programme

Seth Govind Das: That was the
only pomnt of dispute I want to
know whether the policy of the Gov-
ernment m this respect had been
finalised, whether the scienufic ter-
minology is going to be taken from
Sanckrit or the present terminology
1s going to exist That 1s the main
qQuestion

Dr. K L Shrimali: The Government
have got to go by the Constitution
The Constitutional directives are very
clear—that we have to lean on
Sanskrit for thus purpose  Therefore,
there is no question

Seth Govind Das: But that 1s not
‘being followed

Dr. K. L Shrimall: In fact, the
complant 18 bemng made that we are
using too much of Sanskritised word=

Shri Hem Barua: It 1s better not to
transiate the techmcal and scientific
terms into Hindi or any other langu-
age In the English language also,
it 58 not done like that
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Dy, X, L Shrimali: But Seth Govind
Dax would not agree to that That is
the gimculty.

Reth Govind Dad: There is no n-
ternational screntific terminology 1n
UNo .

Br K. L. Shrimali: Measures are
alsy under consideration for establish-
ing 8 Hindi Directorate which would

able to concentrate on the various
schemes intensively and increase the
tempo of work.

Shei Braj Raj Singh: And employ
CéMan persons

Dr. K L Shrimali: If the hon Mem-

wants to attach motives to every-

thing that the Minstry does, I have
Nothing to say

Shri Braj Raj Singh: That has been
the action

Mr. Deputy-Speaker. Order, order
Let the hon Minster proceed

Dr. K. L. Shrimali: After all these
facts which we have pelated, if the
hop, Member still thinks that the
Minstry 1s doing nothing, 2 am sorry
1 have nothing to say The Govern-
ment 1s gving high priority to the
{Tyning of Hindi teachers 1n its
scheme of propagation of Hind: and
It has decided to set up traimming col-
leges 1n non-Hindi-speaking States at
the;r request and to meet the  full
€Xpenditure out of the Central funds

It has also been decided to  re-
Ofganise the Akhil Bharatiya Hwnd:
Par;shad Mahavidyalaya, Agrz, to pro-
Vide fgcilities for research and ad-
Vanced traimng of Hindi  teachers
Th)s Institute for Hindi will tunction
MGre oy less on the same lincs as the
Central Institute of Englsh  which

hay galreadv started its work this
Yeqr

Mv hon friend Dr M 8 Aney
SPhke at great length about the im-
Portance and valte of Sanskrit
stydies Sanskrit is the repomtory of
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{Dr. K. L. Shrimali]
our cultural heritage, and though it
has not been possible for the Central
Advizory Board of Education o make
Sanskrit a compulsory subject, the
Y pAsUeg JO IN[EA jEIMMO Ay

ue o 1 SISTUB0III
?eport! :‘t“th“;l Sn;?kﬁt Commiss?::og
under examination. We are in con-
sultation with the universities, the
University Grants Commission and
the State Governments. As far as
the Ministry of Education is concern-
ed, we are already proposing to set
up a Central Board of Sanskrit short-
ly, to advise the Government on
matters of policy pertaining to the
propagation and development of
Sanskrit.

Shri Supakar: How long will it
take?

Dr. K. L. Shrimali I hope to an-
nounce the composition of this Board
within a few days.

Some reference was made with
regard to development of sports As
the House is aware, Government had
appointed ‘some committee sometime
back to inquire into the reasons for
the unsatisfactory performance of
Indian competitors in the Olympic and
Asian Games and suggest measures to
bring about an improvement. The
Government are in general agree-
ment with the recommendations made
by this Committee. We have also re-
constituted the Sports Counsii and
we will take further steps to - m-
plement the recommendations of this
Committee. Government has no in-
tention to interfere with or to en-
croach upon or to usurp the functions
or the authority of the National Sports
Federation, but Government will cer-
tainly withhold grants if the associa-
tions ignore the advice of this council.

I think it was my friend, Shri
Vasudevan Nair who spoke about the
need for instituting compulsory
national service. For some time past
the Government have been examining
how best a scheme of national service
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can be organised in order to improve
the standards of discipline and give
our educated young men and women
an opportunity to associate themseives
with the important projects of national
reconstruction that are going on
under the Plan. This question was a
subject of symposium on the Mth
annual meeting of the Inter-University
Board and the 8th Quinquennial Con-
ference of the Universitiess 1 pro-
pose to place this matter before the
next meeting of the Education Minis-
ters. While it is generally agreed
that such a service will be highly
useful. there is difference of opinion

with regard to compulsion. The
Government will take into account
all aspects of the question betore

formulating a scheme which would
mobilise the creative energies of
the youth for nation-building activit-
ies.

There are various other important
steps which the Ministry is taking
in the field of social education and
the education and employmen: of the
handicapped. But it is not my inten-
tion to detain the Houseé any longer

Then a point was made with regard
to the increase in administrative ex-
penditure. The admunistrative ex-

penditure has gone up !rom
Rs. 46,43,000 to Rs. 59,43,000 mercly
due to Rs, 8 lakhs for the additional

staff for the Hindi terminology section
where we are trying to intensify ‘he
work in Hindi. ’ '

Shri Supskar: I have no intention
to interrupt the hon, Minister. But
if the demands of the M:nmistry of
Education and Cultural Affairs are
put together the cost is Rs. 88 lakhs
this year whereas the cost last year
was Rs. 68 lakhs,

Dr. K. L. Shrimali: I cannot say
about the Ministry of Cultiral Affairs.
But certain developments have taken
place in the Education Ministry which
require additional expenditure, in~
cluding the provision of Rs. 1 lakn
for two bureaus. Then, of course,
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normal incremants have taken place
with regard o salaries.

The House will thus see that the
Ministry is making efforts on  all
fronts to provide an educational sys-
tem which will meet the requirements
of a dynamic society like ours. It
is a stupendous tagsk and has very
few parsllels in the history. Qur
progress is by no means spectaculer
but considering the limited resources
at our disposal the achievement s
not in any way insignificant. There
is no need for complacency but there
is no need for despondency either. The
new developments that are  taking
place in our educational system clear-
ly indicate that it &8 responsive to
new social changes. In the past, edu-
cation has not received higher prior-
ity. But there is a growing con-
sciousness that it is only through more
and better education that we can
improve the quality of our citizens.
During the next few years we niay,
therefore, hope for more intensive
and concenirated effort for the dae-
velopment and improvement of edu-
cation. 1 have nothing more to say.

Shri Braj Raj Singh: May I ask a
question? It is reported that the
Prime Minister stated at a mecting of
the Congress workers at Bombay
that education at all stages rhall be
free by the end of the Third Plan.
The Education Minister has been
saying that by the end of the Third
Plan, he may be able to give free
compulsory education up to the stage
of 11 years only. What is the exact
position now? That report so far has
not been contradicated by the Gov-
ernment or by the Education Minis-
try itself.

408 (Al) LSD.—9.

for Grants 6838

Dr. K. L. Shrimali: I have not got
the Prime Minister's speech with me,
But, as far as we are concerned, we
propose to make provision if funds are
available for free and compulsory
education by the end of the Third
Plan for the age group 6 to 11.

Mr. Deputy-Speaker: Are any cut
motions pressed?

Some Hon. Members: Nonc.

All the cut motions were, by leave,
withdrawn.

) Mr. Deputy-Speaker: The question
182

“That the respective sums not
exceeding the amounts shown in
the fourth column of the order
paper, be granted to the Presi-
dent, to complete the sums neces-
sary to defray the charges that
will come in course of payment
during the year ending the 31st
day of March, 1960, in respect of
the heads of demands entered in
the second column thereof against
Demands Nos. 13 to 15 and 110
relating to the Ministry of Edu-
cation.”

The wmotion was adopted,
18.23 hrs.

The Lok Sabha then adjourned till
Eleven of the Clockon Wednesday,
March 18, 1959/Phalguna 27, 1880
(Saka).





